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[Shri Jagjivan Ram] 
formation of the accident. Two offi
cers of the Civil Aviation Department 
w ill be leaving tomorrow for the scene 
of the accident to make preliminary 
investigations.

Shri T. K. Oiaadliiiri (Berham- 
pore): May I make a submission in 
this connection? In view of the fact 
that very serious allegations have 
been made by the Foreign Ministry of 
the People’s Republic of China, and 
the official New China News Agency, 
that this accident was due to sabot
age, may I ask through you whether 
Government have any statement to 
make on that?

Mr. Speaker: I think when facts are 
stated in pursuance of a notice for 
calling attention— t̂he suggestion 
which the hon. Member makes may be 
all right but— ît wiU be for Govern
ment now to proceed. They have al
ready stated that they will give the 
fullest co-operaticai and all allegations 
made, it may be presumed, will be 
taken into consideration.

DEMANDS FOR GRANTS FOR 
1955-56

D em an ds re M i n i s t r y  o f  C o m m e r c e  

AND I n d u s t r y  

Mr. Speaker: The House will now 
resume further discussion of the 
Demands for Grants relating to the 
Ministry of Commerce and Industry. 
Out of 6 hours allotted for the De
mands of this Ministry, about <Mie 
hour has already been availed of on 
the 7th April, 1955, and 5 hours now 
remain.

Now I will make one position clear 
— Î believe it has been agreed to by 
aU sections of the House as I under
stand it— t̂hat the House adjourns at 
4-.45 PAi. This does not take up any 
time out of that which the hon. Mem
bers will have for purposes of discus
sion, and the hon. Minister of Com
merce and Industry wiU reply to
morrow. He will take half an hour. 
That is the arrangement which we 
have got now.

Shri V. V. Giri (Pathapatnam): The 
Industrial Policy Beariution of 1948 
was' good so far as it went. But un
fortunately the spirit of it could not 
be understood or appreciated by the 
common man in this country. So a 
new orientation of this poUcy was 
g^en And the hon. Prime Minister 
after his return from China publicly 
declared that the future policy of the 
country or rather the future pattern 
^ so c ie ty  Will be the socialist pattern, 
^ a t  was furti^er emphasised 
rMoIution passed at the Avadi session

b y  S h H r e i t e r a t e d
hy Shn DhebaT. president of the 
Indian National Congress.

[Pandit Thakur Das Bhabgava in the
Chair]

I am very glad to say that the spirit 
today Xf
l a .  f i t  “ tion
^ s  t^ e n  up the challenge for secur- 

the socialist pattern of society. It 
Shaves all sections, both inside this 
House as well as outside, without 
havmg mutual recriminations, to try 
and propagate in a sincere —  
■nd establish the socialist pattern of

the great leaders of our country.

If l‘ pertinent, 
H I refer to a few sentaices from the 
memorandum presented on the 4th
WM* Minister, who
was the chau-man of the All India 
K m nm g Committee which came into 
*»stence when there was provincial 
^tonomy in the provinces. On pages 
39 and 40 of that report, he s ta t^ ? “

“It is clear that the drawing up
Of  a comprehensive national plan 
becomes clearly an academic 
exercise with no relation to 
jreaUty unless the planning 
authority or those to whom it is 
responsible are in a position to 
give effect to the plan. If this 
authority is powerless or circum
scribed or restricted and has its 
activities limited, it cannot plan. 
An essential prerequisite for plan-
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ning is thus comolete freedom and 
independence for the country and 
r e m o v a l  of a l l  outside controL 
This implies that the country pos
sesses in itself full sovereign 
authority to take any measures, 
adopt any policies, and form any 
relations with other countries as 
may seem best to its governing
authority in the interests of the 
country and its people. National 
independence is thus an indisp«is- 
able preliminary for taking all 
the steps that might be found 
necessary for carrying out the 
plan in aU its various aspects. It 
is not even possible to draw up a 
plan on any other basis. At the 
present moment, it is dear that
not only have we in India no
national independence, but we 
are hedged in and obstructed by 
numerous restrictions, limita
tions, safeguards and reservations 
which block the path to planning 
and progress. Our plan for
national development must, there
fore, be drawn up for a free and 
independent India.”

for 1955-56 5138

Thanks to the sacrifices made by milr 
 ̂ lions of our countrymen and coimtry- 

women under the leadership of the 
Father of the Nation, Mahataia 
G a n d h i ,  we have today secured cc»n- 
p l e t e  s o v e r e i g n  political independence 
at a t i m e  when the nations of the 
world were engaged in the bitterest 
struggle using all the weapons of des
truction. If therefore, we have secur
ed poUtical independence during the 
period of a quarter of a century, it 
should not be difficult, esi^ a d ly  
when we are today masters in our 
own country to secure a socialist 
pattern of society, as has already 
been indicated. But it requires the 
assistance, the propaganda, the active 
work of aU those who are interested 
in this. ,

My hon. friend, the Commerce and 
Industry Minister, is reported to have 
said— I hope I am correct— addressing 
the Provincial Congress Committee

chiefs as follows:
“The Commerce and Industry 

Minister, Shri T. T. Krishnama- 
chari, is understood to have said 
at the conference of the PCC 

Presidents and Secretaries in New 
Deilhi on Tu»esday— *Jn order to 

establish a socialist pattern of 
society, we have to steer clear of 
both the capitalist pattern and 
the totalitarian type of economy*.”

I am sure so long as my hpn. friends, 
the Minister, the Deputy Ministei 
and the other Minister ^ o  represent 
the Commerce and Industry Ministry 
can give us an assurance that the 
capitalist pattern would be avoided, 
some of us who beUeve in a cent per 
cent socialist democracy give an 
undertaking that certainly totalitarian 
policy will not be introduced in this 
country, because we have believed all 
along, during the fighU that we have 
given to the British Government, when 
We secured political indepeidence, 
that we shall try to maintain demo
cracy undiluted, and a socialist demo* 
cracy at that. I am absolutely certain 
that in +his coxmtry of ours, liberty of 
thought liberty of speech and liberty 
of action will be guaranteed to every 
citizen, to express his views in the 
manner he pleases. I therefore assure 
my hon. friend that so long ^  we do 
noi, in the garb of a socialistic pattern, 
support a capitalist system, India will 
stand hundred per cent for a socialist 
democracy.

Now, luckily for us, the fundamental 
rights of the Constitution have declar
ed that a citizen would be assured of 
many of the social amenities which will 
give reasonable comfort from the wonib 
to the grave. But mere enunciation, 
as I have said many times, will not 
satisfy the common man, unless the 
saying is put into effect. I am absolute
ly certain, therefore, that so long as 
there is a determination on the part 
of every section of our countrymen, 
surely we will be in a positioa to 
secure a socialist pattern of sodcrty. 
Not only a socialist pattern of society, 
which will lead in the long nm to
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socialism and a socialist State, but 
what is more, our immediate objective 
should be to secure for this country 
a classless society with fimdamental 
rights assured. Then we can probably 
lake our place among the civilised na
tions of' thi<̂  world.

> would only like to express my 
viev/s in the matter of the public and 
)>rivate sector. If we mean socialisa
tion of the means of production, dis
tribution and exchange, if we mean a 
socialist pattern of society, we must 
V.C clear in our own mind that the 
private sector will ultimatdy be ato- 
r.orbctd, though gradually, into the pub
lic sector. We must be sure about 
iliis in our own mind. Mere words 
would not encourage or persuade peo
ple to know our determination. I am not 
one of those who say that the private 
industry shonld be abolished lo(^, 

stock and barrel here and now. I am 
for giving sufficient notice to the pri* 
vate industrialist when a certain item 
of the private industry would be ab
sorbed in the public sector, so that the 
)>riv»te industrialist will have time for 
exploitation of that, provided of course 
lie follows certain limitations and 
directions issued by Government. The 
private industrialist must also be sure 
that after a time, that item in the 
private sector will go to the public 
sector and, therefore, he must be pre
pared really to prepare that until for 
getting into the public sector. If that 
is the genuine wish, as seems to be 
the case, because many of the capi- 
talLsts also are swearing by this 
socialist pattern of society, if this is 
done and if the Government are sure 
of their own mind, then a real effec
tive socialist pattern of society can be 
brought into existence. I tell my hon. 
friend, the Minister of Commerce and 
Industry, that unless good industrial 
relations are established in the private 
industrial section, it will not lead ulti
mately to ita absorption into the pub
lic sector. Equally I tell the public 
sector that if they decide to get the 
private sector absorbed into the pub- 
lu’ secf-or, the nublic sector must set

up an ideal, an example, regardiag 
conditions of working. I would sug
gest to the hon. Minister to persuade 
every private industrialist to realise 
that workers are no longer hewers of 
wood and drawers of water  ̂ but Uiat 
they are dominant partners in the in
dustry having a dominant responsibi
lity. And I do expect the workers to 
do a good day’s work for a good day’s 
wage. I also warn them that cbey 
should show enough integrity, enough 
character and be disciplined workers. 
A worker who is not disiplined inside 
the workshop cannot be disciplined 
outside the workshop. Therefore, while 
I tell the duties of the industrialists, 
whether in the private sector or the 
public sector, I also tell the workers 
that if they want to have a voice in 
the control of the industry, if they 
want to make themselves feel that 
they are not merely wage-eamers but 
are producers of wealth and that they 
are free men, it is highly necessary 
that they must improve themselves In 
every way, and organise trade unions 
in a sound manner. Therefore, with 
this as the basis I wish to point out 
to the Minister for Industry to see 
that in every private sector or private 
industry a kind of standing machinery 
is established which will be in a* posi
tion to deal with the differences and 
disputes that arise from time to time 
so that strikes and lock-outs may be 
avoided.

I am one , of those who believed dur
ing the last 35 years that strikes should 
be the very last resort in the armoury 
of the workers, when all other methods 
of settlement fail and it is an ideal 
that if a joint standing machinery is 
established in all the industries, there 
win be really peace in that industrial 
system. If ail these things are accept
ed, I am absolutely certain that we 
will pave the way towards a position 
where we secure industrial peace, we 
secure production, we secure for the 
workers a voice in the control of the 
industry, and, ultimately, ideal state 
of existence may exist when both the 
orivate sector and the public sector 
may say that we have guaranteed in
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dustrial peace in this country. I am 
one of those who believe in the cons
tant meetings of the tripartite and 
bipartite organisations representing

* workers and employers, who could 
create conventions at every stage so 
that it is not so much necessary that 
they should depend on labour laws

4 and they should depend more on 
labour conventions and Tribunals. I 
am not one who believes in adjudica
tion. I always thought adjudication as 
enemy No. I. But, they should have 
a place of the kind that is envisaged 
in the railways and the tribunals 
should be charged with the responsi
bility that if our workers and the 
employers would not come to a settle
ment, the dispute or the matter may 
be referred to the tribunal whose de
cision may not be final, whose deci
sion is only recommendatory. I am 
absolutely certain that public opinion 
will generally assist the decision of 
that tribunal and that tribunal’s deci
sion will*also be respected hy workers 
and the employers.

I do not wish to take more time but 
I only wish to say that unless we are 
active, we make the public understand 
that we are out to have a socialistic 
pattern of society, the public will not 
be able to appreciate. Once the pub
lic appreciates that we mean it, once 
the workers of this country, whether 
agricultural or industrial, understand 
not only the spirit of it but they come 
to feel that the Governments means to 
achieve it, I am absolutely certain 

' that we can again produce an indus- 
 ̂ trial truce for a few years and I am
■ absolutely certain that every section

of labour will co-operate so that w* 
will produce an ideal state of existence 
which will ultimately lead to socialism.

* 'I, therefore, want that the Industries
Ministry should put through their
Dolicy on the ^soundest lines and, I am 
certain, if they do so, we will have a 
socialistic pattern of society.

Shri Altekar (North Satara): Sir, 
while I congratulate the Minister for 
Commerce and Industry, I would like

all of Us to remember the words of 
our national poet:

A  long long path has yet to be travers
ed should always be borne in mind. It 
may be that as compared to our 
rather bad conditions some time be
fore, as also the conditions in back
ward countries, the progress we made 
may be somewhat considerable. But, 
if We compare the state of our coun
try to that of the advanced countries, 
we will see where we stand. Some 
statistics in this connection will shed 
a flood of light over this subject. I 
will just mention a few of them. Our 
national annual income in 1951 was 
Rs. 9,551 crores, half of which was 
from agriculturad sources and the 
other half from industrial and other 
sources, and the agricultural popula
tion was 67 per cent. In Japan the 
income from other sources was 4J 
times the agricultural income and the 
population on land was 47 per cent. In 
Germany the population on land was 
22 per cent, and the natisf^l income 
was 8 timss the agriculttSa income. 
In Canada, the population on land was 
27 per cent, and the income 7 times 
the income from agriculture. In che 
United Kingdom the income from 
other sources was 17 times the income 
from agriculture and the populatl(m 
on land was only 6 per cent. In the 
United States of America which pro
duces 12*47 crores of tons of food- 
firains as against 4 57 crore tons in 
our country for a population of 36 
crores— and the population of 
United States is only 1 5 'crores— the 
income from other sources is 14 times. 
Thus, it will be seen that unless there 
is a great increase in the income from 
industry and other sources, the poverty 
of the land cannot vanish and un
employment and under-employment 
cannot altogether be overcome.

I shall give some ottier figures also 
which are very interestmg and instruc
tive. While in the United States of 
America those who live on land bave
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[Shri AltekarJ 
18 acres per head, in Canada 24 acres, 
in Russia and U.K. 5 acres, in India 
it is only 1 1/8 acre. Thus, we shall 
find that for such a huge population 
the land available for cultivation is 
veiy small and as the population is 
being forced to live on land there is 
poverty in this country. It was a 
result of the past rule which suppres
sed all our industries. Formerly we 
were sending our .fine €loth to other 
countries and also articles of trade 
and handicraft. That was all gone 
and 70 per cent, of the population was 
forced to live on agriculture. As a 
matter of fact, if all this poverty in 
the country is to be overcome, the 
only way for it is to industrialise. We 
must transfer a large number of 
people crowding mi land to the sec
tion of industry and allied occupations. 
Therefore, the stress in the Second 
Five Year Plan must be on industry, 
industry big and small and it must 
be properly integrated.

I would like to dwell upon the needs 
and potentialties of industries in the 
Deccan. So far as the Deccan land is 
concerned, it is rich in soil fitted for 
the sugar industry. While the land in 
the north produces only 18 tons of 
sugarcane per acre, that in the South 
produces 35 tons, but those agricul
turists who use improved methods of 
agriculture produce 85 or even 110 
tons per acre. Normally, if Detter 
methods are employed, an acre in the 
South can yield an average of 60 to 75 
tons. Therefore, I would suggest that 
there is scope for the establishment of 
more sugar* industries in the South. 
There are as many as 14 sugar 
factories there and 12 more are com
ing into existence and all popible help 
should be given so that they should 
come into operation and start produc
tion as soon as possible, and the defi
ciency of sugar in our country should 
be overcome.

Sc far as the improvement of the 
condition of agriculture is concerned 
as also production,, fertilizer factories 
are necessary. The Sindri Factory is

there; but, looking to the needs of the 
country, the output of that is quite—  
of course, I may s a y — insufftcient. 
From the report that has been ^ven 
by the Ministry, we find that the need 
of fertilizers by the end of 19b0-61 will 
be about 18,50,000 tons a year. The 
Sindri and other factories can hardly 
supply one-fourth of the need. It is 
but right and proper that our Govern
ment have decided to start three more 
factories. I would like to make out a 
case for such a factory near the Koyna 
Valley Projec-t where hydro-electric 
power would be generated and which 
place is in the midst of sugar factories 
and an area producing sugarcane. It 
will be in the midst and therefore tiia 
question of transport will be easy. As 
a matter of fact, the price of fertilisers 
will be less than what it is now be
cause the cost would be less. Fiirtfcer- 
more, it will be found that the factory 
there is convenient from several points 
of view, because hydro-electric energy 
will be available near about Karad, 
which is on the Southern Railway. 
Karad is moreover situated on the 
Poona-Bangalore Highway. Besides, it 
is connected with several places in the 
Decan by a network of metal roads, 
so that there will not be any bottle
neck of transport. Even the fertiliser 
can be carried to various places in the 
interior by trucks. For aU these rea
sons, it will be a very suitable posi
tion.

Also, the factory can be established 
at this place because the principal 
requirement for ammonia is synthetic 
gas consisting of the mixture of hydro
gen and nitrogen. Hydrogen can be 
produced here by electrolysis of water 
and power for that wiU be available 
from the Koyna project. Ample pure 
water for processing will be available 
near Karad, which is on the banks of 
the Krishna and the Koyna. Then, 
it is desirable that there should be 
decentralisation of industries and 
instead of crowding them near Bom
bay, it will be desirable to have It In 
a place in the interior like Karad 
where workers from rural areas will 
be available" From all points of view
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I think it will be a very suitable place.
It will be also economical to establish 
this factory here.

I would like to point out another 
thing. Sometimes it is said that one 
lakh k.w. of hydro-electric power 
would be taken by this factory and 
power for Bombay will be dimlnlsheo.
I would like to suggest that if tue 
second stage of the Koyna project la 
taken up immediately after the com
pletion of the first stage, in all 5 lakhs 
k.w. of hydro-electric power will be 
produced and there wiU be no diffi
culty. This power will also be avail
able for establishing another important 
factory for the manufacture of alu- 
minimum in the Deccan. So far as this 
factory is concerned, I may point out 
that Kolhapur and Ratnagiri districts 
contain rich deposits of bauxite and 
so, it will be very convenient to 
establish a factory at a suitable place 
on that side. Aluminium is of great 
importance and its necessity need not 
be stressed because of its use In the 
manufacture of aeroplanes both for 
Civil and Defence purposes. Therefore, 
if we establish a factory for the manu
facture of aluminium in that area, 
that will be a very great asset to the 
country and so, this should be taken 
into consideration.

There is another factory which can 
be established and that is a soda-ash 
factory. We can produce soda-ash 
from salt and salt is produced on the 
Bombay coast line. Therefore, if a 
factory is situated at some suitable 
place like Uran in Kolaba District 
where the industrialists are prepared 
to invest Rs. 4 to Rs. 5 crores, it will 
be convenient. If the Government 
wish that they should establish a fac
tory in the public sector, of course, 
that should be done. If they are not 
doing that, then someone in the private 
sector may be asked to do that with 
proper control on the working of the 
factory. I would like to point out that 
the industrialisation of the country 
cannot solely be established by the 
public sector at this time, because the 
necessary equipment is not there. Also,

the necessary technicians are not 
available in the public sector at thi» 
time. So, priva<te sector must equally 
be permitted to play its part and from 
that point of view, there should be 
co-ordination between the public sec
tor and the private sector. Both should 
go hand in hand and industrialise our 
country in the near future. The pub
lic sector should develop in such a way 
that there is no wastage during pro
duction and also low producti<wi. In 
the private sector the spirit of making 
profits should go down. The economy 
and eflaciency in the private sector 
should permeate in the public sector. 
In the private sector the spirit of serv
ing the great cause of the country 
should also permeate. Both these 
things should go together.

Another thing should also be remem
bered, viz., our skill in production 
should be increased. It should be re
membered that in Soviet Russia the 
important function of the trade unions 
is to raise production to reduce the 
cost of production and to improve the 
skill of labour. If these things are 
borne in mind by our trade xmions 
also, the industrialisation of our coun
try would proceed effectively and at 
very great speed. We will overcome 
the unemployment problem and wili 
be producing wealth in large quantities 
and thereby improving the lot of all 
the citizens in the country. This wiU 
lead us on the onward march towards 
prosperity. Our country should not 
only be
and. in-order to achieve this, there 
should be industrialisation of the coun
try in a large measd^ and at a rapid 
rate.

Dr. Rama Kao (Kakinada): Sir, 1
gave notice of some cut motions which 
I will first read and then speak. The 
first cut motion relates to the Textile 
Enquiry Committee which is also 
known as Shri Kanungo Committee. 
The second cut motion is about tm- 
employment and the third is about 
sugar factories.

Taking the first, Shri Kanungo Com
mittee has been appointed to go into 
the question of textiles particularly to
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[Dr. Rama Rao] 
help the handloom industry. That was 
the object, because it has to be review
ed in all its aspects. But unfortunate
ly, this Committee over which the pre
sent Deputy Minister has the honour 
to preside has practically told the 

death^mell of the handloom industry. 
Criticism of this Committee has been 
unanimous froia all sections of hand
loom workers. I will now quote from 
Pandit Sunder Lai, who is well-known:

“The Committee has shown 
little concerned with the un- 
employmeit aspect of the problem. 
Its chief concern appears to have 
been* to remove a nuisance from 
the path of textile mill industry. 
The handloom appears to have 
some valu^only for winning some 
‘return* in foreign exchange’.”

The Committee says that after all 
about 50,000 handlooms have a chance 
of existing, because they weave cer
tain special varieties. The others have 
no chance nor no need to exist. That 
is practically the conclusion of the 
Commiftee. The Committee proposes 
that the handloom industry should 
commft Suicide. ^Of course, they say 
that they can have powerlowns and 
so on. Shri Kanungo is in distinguish
ed comt»4iy, company of the Em
press d^^aitte who said: “If they have 
330 bread, why not they eat cake?” llie  
handloon# weavers are starving; they 
canndl affofd to invest anything. He 
wants them to invest Rs. 1,500 to 
Rs. S,0(tt. 'They propose certain 
schemes which in practice will never 
take place.

Now, I will quote some figures from 
the Report of the Committee. The 
textile miU industry employs 7J lakhs 
of workers and certain powerlooms 
employ 50,000 workers whereas the 
handloom industry employs 15 lakhu 
workers. Out of these 15,00,000 
workers, several lakhs will be thrown 
out of employment if even a part of 
these recommaidations is put into 
effect. Of course, they give pious hope

that the new Five Year Plan will give 
more employment. But we see actually 
that unemployment is increasing and 
Government are accepting at every 
stage that the unemployment problem 
is increasing and that they are not able 
to solve it- Even in regard to the
15,00,000 workers in the handloom in
dustry— which by the way is an under
estimate, and even if the Sample Sur
vey Committee’s observations are not 
quite correct, but I will not go into 
those details now— how does the Com
mittee propose to employ them? Is it 
just b> throwing them out of employ
ment? At one stage they say that by 
some calculation, if you throw out
20,000 out of employment every year, 
it will not cause social or economic 
disturbance. I do not know what it 
exactly means. If you throw out 20,000 
people out of employment every year, 
you say they will not cause much 
demonstrations, offer much satyagraha 
or cause much inconvenience to the 
hon. Minister or the Treasury Benches. 
It will not matter to the Government 
if 20,000 people are just starving or 
begging or going half-employed. I do 

not exactly understand the meaning of 
this. That is a very serious under
estimate. The Minister admits that 
ultimately the greater percentage of 
the handloom workers will be employ
ed. The pious hope of finding them 
alternate employment is quite illusory, 
as all Members of the House know. 
Therefore, it is a thing, which is quite 
impossible under the present circum
stances, that is, to give hope for these 
people and then to throw them out of 
employment is quite unrealistic and 
quite unkind, to say the least. There
fore, without going further into all the 
recommendations of the Committee, I 
will say that the Committee has been 
obsessed or that they were suffering 
from the obsession of finding the ways 
and means of helping the great mill 
industry. They have offered sugges
tions for finding capital and other 
things to the mill industry more than 
to the handloom industry. But even In 
the mill industry it has been shown 
that by the introduction of ratlonalisa-
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tion there, it will throw out lakhs of 
workers out of employment. Therefore, 
I would only suggest that the first 
thing that the handloom industry must 
have is cheap yam. The Committee 
admits this, but they go on to say that 
it is not possible under the present 
circumstances for the miUs to supply 
yam  and that there is no chance of 
subsidising the yam. But they do not 
admit that if the Government really 
want to supply yam  at cheap rates, 
which the Committee insists on, the 
only course is for the Government to 
go in for spinning mills. There is no 
other way. It is given in detail how 
the spinning miUs are reluctant to sup
ply yam  at cheap rates, or at the rates 
at which they supply to the weaving 
section. If Government are sincere in 
helping the handloom industry, there 
is no alternative to the Government 
except to start spinning mills on their 
own and help the handloom workers, 
whô  with their families, are about 
one crore in number. It is admitted in 
the Report that there are 20 lakhs of 
handlooms. Of course, they say that 
only 12 lakhs are effective. Owing to 
unemployment aJl of them are not 
working. Previously, the figure was 
mentioned as 20 lakhs. Even taking 
20 lakhs, the number of people livinit 
thereon will be about a crore— n̂ot 
merely the workers, but their families 
also. Therefore, if you are anxious to 
help them, you must supply them yarn 
at very cheap rtHes and the only course 
is to have yo«r own spinning mills and 
do it as early as possible.

The next thing to help this Industry 
is reservation. Of course, there has 
been a lot of discussion about reserva
tion. Once the Planni!ig Commission 
mentioned the desirability of reserva
tion and supply of yam at cheap rates, 
but there is no likelihood of increasing 
the percentage of reservation at any 
rate. So, we insist that even if all the 
varieties of dhoties and sarees cannot 
be reserved for the handloom, at least 
a percentage of it must be reserved. 
Just increasing the number of tJie 
varieties is no use. Dhoties and sarees 
are the main items of the handloom

industry and if the Government is 
anxious to help these 15,00,000 
workers, as he admits  ̂ and their 
families, they must raise the percent
age of reservation.

Government must buy more hand
looms. The other day, in reply to a 
question of mine. Government stated 
that they are buying 17,00,000 yards of 
turban cloth. I do not know of any 
varieties of turban cloth— fine, durable 
and beautiful— which the handloom 
cannot manufacture. I hope the Minis
ter will see that at least turbans are 
supplied by the handloom industry 
and it can be easily done also. I have 
heard that even on sample orders they 
can produce things to any standard, 
excepting the thicker and rarer 
varieties. Therefore, if the Gov
ernment think of this seriously, they 
should go in for spinning miUs and 
supply yam  at cheap rates. They should 
also make aU their purchases from the 
handloom industry and then reserve 
sarees and dhoties for handlooms. 
That is the only way of helping the 
handloom industry. Of course, I know 
that this is a rather backward method 
of production, but under the present 
circumstances of large scale unem- 
pl03Tnent in the country, we have no 
other go except to maintain the hand
looms and that too for a number of 
years,

I then come to rationalisation. Many 
speeches have been made in this House 
about rationalisation. I would read 
only one news item which shows 
rationalisation in practice. Government 
gave us loud and strong hopes and as
surances that altema^te employment 
will be found for those that are thrown 
out of employment due to rationalisa
tion. This news item is from the 
Times of India, dated the 6th April 
1955, about the textile industry in Kan
pur. I wiU not read the whole item, 
but it says:

“The statement by the U.P.
Labour Minister, Mr. JuiEal
Kishore,- in the State Legislature 
last week on rationalisjition is be-
inp interpreted here as* Govern-
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merit’s ‘green signal’ to textile 
mills to ‘go ahead’ with their re- 
organisa'tion scheme.”
Then it says:

“A list of active trade union 
leaders, it is learnt has been 
compiled by the police to meet 
any threat to the law and order 

situation in the city. However, 
the actual plan of action by the 
employers remains a “closely- 
guarded secret” . Knowledgeable 
circles indicated that a surplus 
total of 4,500 operatives, r^resent- 
ing 10 per cent, of the existing 
mobilised force in textile industry 
of Kanpur, were to be rfiminntpd 
as a result of rationalisation.”

But this I consider to be rather an 
underestimate, because— I quote from 
the A.I.C.C. Economic Review and it is 
Shri Tripathi’s article—

“The real reason has been given 
out in a speech by Mr. Bell of the 
Textile Manufacturers of Kanpur, 
who has said that by rationalisa
tion the industry would profit by 
throwing out 9,000 labourers and 
making a saving of one crore in 
Kanpur alone.’*

Hierefore^ Sir, here is rationalisatiou 
in practice. Now, take this figure. A c
cording to the newspaper report 4,500 
people are being thrown out of employ
ment. All our promises, all our hopes 
and all the assurances of the Govern
ment to find alternate employment is 
fraud and it is meant to deceive people. 
Government knows very well that 
under the present employment situa
tion all their promises is a fraud. To 
suppress these pepole; to prevent them 
from fighting for their legitimate and 
fundamental right to work and liveli
hood, they are preparing this ‘police 
handobusf. They are preparing to 
take steps for repression. This is the 
way that rationalisation is going to 
work for the benefit of the millionaires 
pnd which in fact wiU destroy the 
smaller mills. It will affect the hand- 
loom industry and throw lakhs of 
people out of employment. Then in 
order to suppress these people Gov

ernment are going to use baton rifle 
and tear gas. Instead of finding w i- 
ployment for those who are already 
unemployed, you w?e throwing out 
those who are already employed. In
stead of protecting them you are giv 
ing them gas bombs and bullet'l say
ing: “We must maintain law and
order”.

I will not say asnything more about 
rationalisation. I will only say one 
word about industrialisation. Our in
dustrial and commercial policy has not 
been helpful to our agricultural pro
duce. The Minister knows that the 
prices have fallen and we have also 
spoken about it here in the House 
several times. The prices of agricul
tural produce have no relation to the 
prices of semi-manufactured and 
manufactured goods. The prices of 
cotton and groundnuts are still falling. 
Only a few days ago I mentioned about 
it. Even today— t̂he figures I give re
late to the local maund— the price of 
cotton in Andhra has come down to 
Rs. 6 from Rs. 9 to Rs. 10. The price 
of groundnut has come down to Rs. 3 
from Rs, 8 a maund. So, the prices 
are going down stiU further, but the 
Government have not been able to 
have a proper machinery to maintain 
the prices.

Lastly, Sir, before you ring the bell, 
I will say one word about cigarette 
manufacture. A  friend of mine pointed 
out how a doctor can ask for more 
cigarette factories. It is not that 1 am 
in favour of smoking, but I only say: 
“If you smoke at all, why not the best 
cigarettes and have Andhra cigaret
tes?”

Sliri G. H. Deshpande (Nasik Cen
tral): Sir, I rise to express my views 
on the working of the department 
under consideration. If one will have 
even a cursory glance at the report 
submitted^ one will find that very good 
progress has been made during the 
year under consideration. During the 
year one will find that as much as 110 
licences were issued for starting new 
concerns and 224 licences were issued 
for the expansion of the concerns 
that are already going on. This very 
number will show that we are making
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good industrial progress. Even if one 
would go through the figures of pro
duction one will find that satisfactory 
progress is b«ng made in the produc
tion of several essential commodities 
in the country.

I want to lay stress on one factor. 
The hon. Member from the Communist 
Benches who spoke last, said that the 
Government’s Enquiry Committee 
about the textiles, instead of wanting 
to help the handloom owners, want to 
help the millowners. It is quite a per
verted view of the report. If one would 
go through the report very carefully, 
one will find that the Committee has 
shown a great concern for the hand
loom workers and it has ta k ^  into 
consideration their future. I would 
like to restrict myself to this. Let us 
go into the production figures of tex
tiles. For the present we have got 
three patterns of textile production. 
One is the handloom, the other is the 
power loom and the third important 
pattern is mills. During the year under 
consideration, mills have produced
5,000 million yards of cloth— in the 
previous year it was 4,000 million 
yards. The handlooms have produced 
1,400 million yards of cloth whereas In 
the previous,year it was 1,300 million 
yards.

Shri Bansal (Jhajjar-Rewari): Not,
4,000.

Shri G. H. le: This year it
was 1,400 milli(Hi yards. Power looms 
have produced 200 million yards. In 
all our production is 6,600 million 
yaras. It we are to assess our needs 
<luring the year 1960 we must take 
into consideration the increase in 
populartion by that time as well as the 
Increase in demand due to the rise in 
standard of living of the pepole in the 
country which is expscted with our 
-development measures, and we will 
find that our needs will be much more 
than what we produce, for the present. 
We will require at least 2,000 million 
yards of cloth more. All these 2,000 
million yards of cloth more which will 
be required by 1960 will not be pro
duced by handloom if wp have liie

handlooms in the condition in which 
they are today.

Somebody said that nothing is done 
practically for the handlooms. How 
can that statement be made wlien we 
have got facts before us from where 
one will find that during the year 
under consideration much progress has 
been made by the handlooms. Duximg 
the last year during all the twelve 
months, 73,000 baJes of yam  were con
sumed by the handloom weavers, while 
during tha current year, within ten 
months, they have consumed 78,000 
bales of yarn on handloom. That shows 
what great progress is being made by 
the handlooms. But, even then, what 
is the present position of the hand
looms? What wages do they get? In 
certain centres they do get good wages, 
but in most of the centres one will find 
that the wages they get are not at all 
adequate. When we take into con
sideration the wages that are earned 
by the workers in handlooms, we can
not say that only one man works on 
the handloom. His family helps him; 
his wife helps him and his children 
help him. He does not get work for 
all the twelve months of the year. For 
many days he has no work. If we take 
into consideration the present miser
able plight of the handloom workers 
we will find that it is necessary to find 
out some scope for their betterment.

Sir, we are trying to make power 
available. I do not understand what 
harm is there, if when power is made 
available in the villages— and I ex
pect, power will be made available In 
almost all villages— the handloom 
owners would try with the help of the 
State to make a change over from 
handloom to powerloom. What harm 
is there if they do that? It is said 
that unemployment will result. Sir, I 
come from a constituency where you 
have got 5,500 power looms working. I 
am referring to Malegaon in my con
stituency. A  few years before— b̂e
fore the war— almost all the weavers 
there were using handlooms. These 
enterprising weavers have turned over 
from handlooms to iwwerlooms dur
ing the War period. What la the effect
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of that? One will find that there is 
more employment. It is not that it 
resulted in unemployment, but there 
is more employment and aU those who 
are employed on these power looms 
are getting better wages than what 

they used to get when they were work
ing with handlooms. I would like to 
request the Minister for Commerce 
and Industry to send some officials 
there to make enquiries about this 
problem. I am sure they will find that 
this change over from handloom to 
power loom has turned out very 
favourably so far as the employment 
question is concerned. Generally 
speaking on handloom 6 yards of cloth 
is woven while on power looms you 
win find that 30 yards of cloth is 
woven. In between handloom and the 
power loom you have got another pat
tern which is known as ‘Improved 
automatic handloom’. So, the old pat
tern of handloom which is an age-old 
thing of production, cannot help the 
weavers in getting better wages and 
that cannot give us better production. 
As I have said, in 1960 we will require 
at least an additional 2,000 miUion 
yards of cloth. I do not want that 
mills need special help. I do not want 
any expansions so far as the weaving 
sections of our mills are concerned. 
Nobody has suggested that and I do 
not know how the ho:i. Member who 
preceded me came to the conclusion 
that the Textile Enquiry Committee 
was anxious to help the mills. If he 
will re-read the report of the Textile 
Enquiry Committee with open eyes 
and fair mind. I have no doubt he will 
find that a suggestion has been mads 
there, that there should be no expan
sion of mill industry. The Committee 
has recommended the decentralised 
pattern of production for the increas
ed production of cloth. We are in need 
of more cloth by 1960. If we have to 
resort to any pattern of production it 
is only ^ e  handloom and the power 
loom. Leave the handlooms alone. 
Help them to the best of your ability. 
But, at the same time, if there are 
any enterprising weavers who want tc 
have a change over and make use of

the power that is being made avaU- 
able, do not come in their way. That 
is all that I want to say; I therefore
say this......
1 P.M.

Shri C. R. Narasimhan (Krishna- 
giri); Where there is no power......

Shri G. H. Deshpande: Where there 
is no power let handlooms work. I 
do not want to say that handlooms 
should be stopped. Let them have 
more and more production. Giva 
them rebate as you are doing today 
but if anywhere power is made avail
able, why should we go and ask them 
not to use it. By using power they 
will get better wages and produce 
things which will be better and 
cheaper for the general consumer.

I would like the House to consider 
sympathetically the recommendations 
made by the Textile Enquiry Com
mittee. One will find that these recom
mendations are very friendly to th^ 
handloom weavers and not inimical to 
their interests. Their interest lies in 
progress and improvement.

Another factor which I would like 
to be Appreciated in the Report is the 
emphasis laid on Small Scale and Vil
lage Industries. During the last year 
or the year before that, no attention 
practically was paid to the .small scale 
mdustries and viUage industries. Now 
the Ministry is coming forward to im- 
plemait Government’s programme as 
announced in the election manifesto 
and as recommended by several slncero 
workers in this field. Now the Govern
ment is serious and is coming cut with 
a number of schemes. It is now for 
the workers in this field to organise 
small industries on a co-operativo 
enterprising social workers would 
basis, especially in the villages. If 
come forward and help the Govern
ment in organising the schemes, I  
nave no doubt that it will help the 
country in giving more and more 
employment.

I would like to make one or two 
more suggestions. Oi;e of the hon. 
Members referred to the sugar factories
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m the Deccan. Government is helping 
10 start sugar factories on a co-opera
tive basis. But I would request the 
Government of India to take into con
sideration the recent fall in agricul
tural commodity prices. They expect 
the agriculturists in the Deccan to 
organise themselves in a co-operative 
society and subscribe Rs. 15 lakhs. 
Then they would come with a con
siderable sum of money and help them. 
But I would request the Government 
to take into consideration the fall in 
agricultural commodity prices and not 
expect that they should collect Rs. 15 
lakhs. They should expect only a 
collection of about Rs. 10 lakhs. They 
should come forward with help. 
Then alone it would be-possible In 
these hard days for the agriculturists 
to organise sugar factories in the 
Deccan.

I would make one more submission. 
There is in Bombay State a district 
known as the Dangs. It is very rich 
with forest wealth and a very large 
area is under bamboo and a paper 
mill could be started there. It is said 
by experts that even a paper mill for 
newsprint can be started in that dis
trict. I would request the Government 
of India to investigate into this pro
posal to start a paper mill which would 
produce newsprint.

In the Government of India Security 
Press at Nasik, very good quality 
paper is consumed and if a mill is 
started just in the vicinity, it will get 
good paper. People will have a new 
industry and it will give more employ
ment to people. I wanted to place 
these suggestions before the Govern
ment. I have no doubt that good pro
gress was made last year and that the 
same oace wiU be continued. I have 
also no doubt that more efforts will be 
made to organise small scale industries 
during the coming year with the help 
of the people and that we will be In a 
position to solve the question of im- 
emplojTnent. I have done.

Shri As my friend who Just
preceded me has said, this Ministry

has a creditable record of achieve
ment during the last year. Production 
has increased by more than seven per 
cent, as against about five per cent 
in the previous year. The foreign 
trade position also seems to be better. 
It was better by about Rs. 31 crores in 
the export trade. As regards licence 
applications Government considered 
443 as against 251 in fee 
previous year. Those sanction
ed were 371 against 182 in 1953. Pro
duction in a large nimiber of im
portant industries has also been inr 
creasing. All this is quite good.

But I cannot help feeling that during 
the last five or six months a sense of. 
ennui and a sense of inertia seems to 
have come over the Ministry, I find 
that a number of good intentions of 
the Minister and the recommendation 
of a large number of committees yet 
remain unfulfilled and unimplemented. 
We all know the story of the Nartional 
Industrial Development Corporation. 
It was trumpeted with a big fanfare in 
October. More than six months have 
passed and except working out some 
project reports of some industries, at 
least the public is not aware as to 
what has been the achievement of this 
Corporation.

During the year a number of im
portant committees reported. Hie 
Textile Enquiry Committee, the Jute 
Enquiry Committee, the Pharmaceuti
cal Enquiry Committee, the Trade 
Marks Enquiry Oommittee, the 
Engineering Capacity Commijttee......

Dr. Lanka Snndaram (Visakhapat-
nam): What about an Indigestion Com
mittee?

Shri Bansal: I do not know what 
has happened to the recommendations 
and the reports of these Committees, 
No reference has been made as to 
what steps Government are taking to 
impltemsnt the various recommenda
tions of these Committees. With re
gard to the Engineering Capacity Com
mittee, the report here mentions that 
that technical reports have been re
ceived from this Committee from time 
to time and they have been under con-
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sideration. But what effect has been 
given to the recommendations? Even 
the industry does not seem to know 
this. I do not think that it is a very 
good state of affairs. And if I have 
referred to the increasing production, 
betterment in the foreign trade posi
tion and improvement in the licences 
for new industries with approbation, I 
also have an uneasy feeling that all 
this may be due to the momentum 
which was gathered by the activities 
of this Ministry during the last year. 
If this momentum is allowed to be 
wer-taken by the inertia which I find 
unmistakably in the Ministry at pre
sent, then I am afraid that all the pro
gress that is being made will not be 
maintained.

Therefore, I would appeal to the 
Minister and to the Ministry that they 
sliould not allow themselves to be 
overtaken by this sense of ennui 
borderning on frustration.

Even as regards foreign trade, what 
is our position? Although it has im
proved by about Rs. 31 crores, and the 
terms of trade are sUghtiy better than 
they were in 1953, but if we take the 
over-all picture, our foreign trade has 
actually declined from what it was in 
1948; it has declined by about 10 per 
cent, while the world trade in the same 
period has actually improved by about 
forty per cent. Then again, if you 
compare our trade with the figures of 
1937, while the international trade 
trebled between 1937 and 1952, India’s 
foreign trade increased by only 150 
per cent.— that is, it was only 2*5 times 
as much as it was in 1937.

Take also the composition of our 
trade. It is true that we are now becom
ing an exporter of manufactured goods 
and generally importers of machinery 
and raw materials. But what are the 
manufactured goods which we are ex
porting? Again, the very same tradi
tional goods, namely, jute manu
factures and cotton textiles. Other 
items of manufacture account for only 
less than 5 per cent, of our total ex
port trade.

I have an article before me, written 
by one of the international authorities 
on economics. It is Professor Arthur 
Lewis, Head of the Economics Depart
ment of the Manchester University. 
He had paid a visit to this country 
and after studying the situation here 
be has analj^ed our foreign trade ris- 
a-vis the trade of the world. And he 
came to the conclusion tnat interna
tional trade in textiles and apparel has 
been actually on the decline from 1899 
to 1950. Percentage-wise it is less 
than half of what it was in 1899, while 
on the other hand the trade in metal 
goods, that is in engineering items, has 
almost doubled. That is, while it was 
30*6 per cent, in 1899, it was 56'3 per 
cent, in 1950.

If India wants to do well in its ex
port trade, as it must because we will 
have to depend for a large number of 
items for our developmental pro
grammes on foreign imports and we 
cannot but afford to increase our ex
port trade, then we will have to de
velop the export of our various en
gineering items.

But what is the position here? We 
are exporting cutlery, hardware, im
plements and instruments worth only 
about Rs. 2*5 crores, electrical goods 
and apparatuses worth Rs. 30 lakhs, 
machines of all kinds Rs. 90 lakhs, 
(iron and steel manufactures Rs. 1 
crore and 20 lakhs,) manufactures of 
other metals Rs. 1 crore and 75 lakhs, 
and so on. If within this category we 
include apparel, chemicals, glass and 
earthen ware, rubber manufactures, 
woolen yam  and manufacture, the 
total comes to Rs. 22 12 crores being 
the average of the last four years.

But what steps are Government tak
ing to step up the exports of these 
commodities? Some Export Promotion 
Councils have been set up; one for silk 
and rayon yam; one for textiles. But 
the one for engineering items was 
proposed to be set up a year back, "nie 
Ministry has been trying to persuade 
the engineering associations, the ea-
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gineering manufacturers to set up this 
Export Promotion Council for en
gineering goods. While the Indian 
section of the industry is not only 
willing but keen to co-operate with 
Government. I find that the European 
section— ând, Sir, mind you, the Euro
pean section is dominant in this line—  
has flatly refused to have to do any
thing with this Export Promotion 
CoMncil. I am glad that in spite of 
that Government are going ahead with 
setting up this CouaciL

But may I know how long can we go 
on tolerating this attitude of non-coope
ration by foreign interests in this 
country? Not only is it evident In this 
particular case, it is also evident in 
the case of measurement certificates 
issued by the Indian Chambers of 
Commerce. This has been the subject- 
matter of a large number of questions 
on the floor of this House, and the 
other day the hon. the Commerce 
Minister almost said with a sang-froid, 
“ Well, it is a problem, but Government 
does not really know what to do with 
it”.

Then, what is the Government's 
poUcy in regard to those foreign con
cerns that are completely foreign- 
owned and foreign-controlled? I am 
referring to one specific case, that of 
Lever Brothers, It was rumoured in 
the market some time back that due 
<0 the influence of the Gtovemment of 
India they were thinking of offering 
some capital to Indians. And that was, 
if my knowledge is correct, only in the 
form of debentures. I think the Gov
ernment of India rightly turned down 
that offer. But even if they offer issue 
capital in this country, I would suggest 
tha't unless a substantial amount is 
offered Government should have noth
ing to do with that. Because it will 
not be Indianisation, it will be per
petuating their foreign hold under the 
garb of partial Indianisation. And I 
would like the Minister here and now 
to declare as to what is the policy of

• the Government in such cases. It is 
no longer a matter which can be con
fined behind the closed doors of the

Minister’s room. A  definite statement 
of policy should be made on this very 
important question.

On the export trade, while I am ap
preciative of the efforts that are made 
by the Ministry to augment it, and 
while a large number of delegations 
are being received in this country to 
have bilateral trade negotiations and 
.some delegations have been sent out 
from this country as well, may I know 
whether the Government of India have 
analysed the effects of a large number 
of bilateral agreements which they 
have been having with foreign coun
tries. Bilateral trade agreements 
seem to have become a fashion of the 
day. Any country comes forwari, 
sends a delegation, our Government 
also sends delegations and signs agree
ments. I do not know as to what 
actually they result into. Recently we 
had a trade delegation from Western 
Germany. I was told that as a result 
of that agreement we have succeeded 
in exporting to that country some of 
the items which are on their banned 
lists. That may be a gain. But )^ at 
I would like to know is whether these 
various trade agreements have been 
carefully analysed by Government 
and, if so. what is their conclusion

Dr. Lanl^ Snndaram; What is your
conclusion?

Shri Bansal: My conclusion is that 
the time has come when we do not 
have to have bilateral trade agree
ments with any countries excepting 
some of the iron curtain coimtries, and 
that too not for our good but for their 
own good because xmless we have a 
trade agreement the trade cannot flow 
as it is handled by one corporation or 
a set of corporations in these covmtries.

But what I would like to emphasise 
in this connection is that just as our 
foreign policy is becoming Asia and 
Africa minded, our trade should also 
become Asia and Africa minded more 
and more. But what is hai>pening? 
We send, normally, third-rate delega
tions to the ECAFE and to the Trade 
Promotion Councils. I must admit that
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there are honourable exceptions. The 
recent delegation which went to the 
last session of ECAFE held at Tokyo 
was not in that category because it 
was led by the hon. the Commerce 
Minister. But a large number of other 
delegations, I must admit, have been 
even fourth-rate (Dr. Lanka Sunda- 
ram: What about the leaders?) with 
the result that we have not been able 
to make any impression on the deli
berations of those Conferences, what 
to speak of improving trade with our 
neighbouring countries. After all, if  
we want to increase our trade......

Sliri K. K. Basa (Diamond 
Harbour): What about the G.A-T.T.
Delegation? Was it good?

Shri Bansal:...We have to deal with 
our neighbouring countries which are 
going to buy our manufactured items. 
I know that our Ministry seems to be 
labouring xmder some misapprehen
sion that the countries of this region 
are almost in the same state of econo
mic development as we ourselves are, 
that tiiey are themselves trying to de
velop certatin industries which we are 
trying to develop and therefore we 
may not be able to export the items 
which we want to export. But, 1 do 
not take that view. Because, in spite 
of the fact that we are generally in 
the same level of economic develop
ment, there are a large number of 
items which we can very successfuly 
export to these countries. I under
stand, recently, there was a trade 
agreement between Burma and China. 
We also had a trade agreement with 
Burma. But, that agreement was only 
with regard to the import of rice from 
Burma. But, in the agreement bet
ween Burma and China, arrived at 
recently, Burma has promised to im
port most of her requirements as re
gards manufactured items from China.
I do not know why we cannot expand 
our trade with these countries.

I would say a word only with re
gard to one or two delegations which 
were sent by this country. One was

sent to Russia and another to the 
Middle East countries. They must have 
submitted their reports. I want to 
know how long these reports will be 
kept confidential. After all, when a 
trade delegation goes, it goes there to 
report on the conditions obtaining in 
those countries.

Dr. Lanka Sundaram: You mean the 
Industrial delegation?

Shri Bansal: To Russia, it was an 
Industrial delegation; to the Middle 
East countries, it was a trade delega
tion. ^

Dr. Lanka Sundaram: Reports ap* 
peared in the papers.

Shri Bansal: The report has not ap
peared. I say that the reports sub
mitted to the Government have not 
appeared. At least the report of the 
Middle East trade delegation has not 
yet appeared. I would tike to urge 
upon the Government not to treat 
these reports as confidential, but to 
publish them so that the trade may 
know what commercial possibilitiet 
exist in those countries.

I have only one word to say with re
gard to the suggestion that we must 
send more and more delegati<ms to the 
Middle Eastern and South East Asian 
countries because it is these countries 
where we have scope for development 
of our trade. (An Hon, Member: Fifth 
rate.) We should also invite delega
tions from those countries so that our 
mutual trade may develop.

Shri G. D. Somani (Nagaur-Pali): It 
is gratifying to leam that our indus
trial production continues to make 
satisfactory progress, about wiiich 
reference has also been made by more 
than one speaker in the debate today. 
This remarkable increase in industrial 
production has really paved ihe way 
for still higher and more substantial 
targets that are bound to be fixed in 
the Second Five Year Han for the de
velopment of various industries.
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There has been a lot of controversy 
about the economic policy towards in
dustrial develc^ment in the country, 
both in the House as well as outside, 
and about the respective roles which 
the public and private sectors have to 
play under the present circumstances. 
Even just now, my hon. friend Shri 

. V. V. Giri had tried to warn the Gov
ernment to give notice to the private 
sector that it has to merge into the 
public sector, and therefore it must re
adjust itself in a way that it may make 
preparation for merging itself in the 
pubUc sector within such and such a 
period.

Shri K. K. Basu: Naturally he lost
his job.

Shri G, D. Somanl: I have no inten
tion to enter into any controversy. My 
only submission is that the only 
criterion for determining the roles of 
’.he public and the private sectors is 
to find out who can deliver the goods. 
We have to fulfil certain objectives. Our 
objective is to promote the economic 
development of the country, fight 
poverty and unemployment. In the 
present circumstances, the only issue 
before this country is to find out whe- 
iher this controversy between the pub
lic and private sectors is doir.g any 
good 01 whether it will be better to 
just allow both the sectors to play 
thiedr roles to their utmost possible 
capacity and to pave the way for the 
immediate realisation of our objec
tives, It has been recognised both by 
the Government as well as by the 

♦Planning Commission that the private 
sector has to continue to play a very 
importaait role during the Second Five 
Year Plan. That being so, I think that 
 ̂this controversy should cease and the 
Ministry of Commerce and Industry, 
which controls private industry should 
now engage itself in setting out the 
targets for various industries during 
the Second Five Year Plan and point 
out how these various targets have to 
be fulfilled by the private sector. The 
hon. Minister himself has got a very 
bold and ambitious vision of indus
trialisation of this country. I remem

ber It was he who first indicated th« 
targets of 6 million tons lor steel and
10 million tons for cement. Most of us 
were bewildered at that statement at 
that time and there was a general im
pression in the country that these 
targets were simply imaginary and far 
beyond the scope of practical realisa
tion. But, the coimtry, the Planning 
Commission and the Government have 
now taken definite steps to ensure that 
these targets will be implemented in 
the Second Five Year Plan.

Taking the question of steel, I have 
no quarrel with the decision which the 
Govemmait have taken that the 
establishment of new units in the steel 
industry wiU be in the public sector. 
I cannot however understand the vacil
lating policy of the Government, about 
which certain desquieting reports have 
also aK>eared in the press, towards 
the expansion of the existing steel
units. It is learnt that the Tatas have 
already submitted their plans for the 
exi>ansion of their units, but the Gov
ernment are still imable to make up 
their mind and they have not been 
able to decide the matter and have 
left the matter to negotiation and time 
is baing allowed to drift longer and 
longer, and no definite answer has been 
given to them. . There cannot be any 
diflEerence of opinion on the point that 
the expansion of the existing units is 
the most economic and is in the 
interests of our nation. That being so, 
there cannot be the slightest justifica
tion for any indecision on the part of 
the Government in promptly sanction
ing whatever proposals the Tatas may 
have placed before the Groverament, 
for expansion of their capacity and 
in giving them the utmost possible 
facilities for implementing their 
schemes of expansion. I would there
fore expect the hon. Minister to indi
cate in his reply the definite policy 
which the Government have towards 
the expansion of the existing steel 
units because there stiU seems to be 
some apprehension, as is evident from 
certain reports in the press, that the 
Government and the Cabinet have  ̂
vacillating mind on this question and
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have not been able to make up their 
mind as to the manner in which the 
existing units should be allowed to 
expand.

Similarly, the Government have not 
yet announced their decision about 
the new steel retention prices which 
have expired on the 31st March, last.
I hope, in announcing their new prices, 
the Government of India and the 
Ministry of Commerce and Industry 
win take a realistic view as to the 
adequate return which should be al
lowed to private enterprises in the 
controlled industries, which might en
able them to p lo u ^  back their re
sources for their needs of expansion. I 
hope this time, the Ministry will take 
a more practical and reasonable atti
tude in fixing the prices of controlled 

. commodities than what they have been 
able to do in the past, although recom
mended by such a high-powered body 
as the Tariff Commission.

I would like to say a few words 
about the textUe industry. I know the 
hon. Minister himself takes a personal 
interest and is therefore fully aware of 
the problems with which this industry 
is faced. I need not go into a very de
tailed explanation of the various prob
lems with which the textile industry is 
confronted today. Mention has been 
made about the Kanungo Committee’s 
report. We have still to know what 
decision Government will take on the 
recommendations. But. I think it is 
wrong to suggest that the Kaniingo 
Committee’s recommendations are in 
any way favourable to the future de
velopment of the textile industry. 
'Riey have suggested that the textile 
industry’s production should be frozen 
at the present limit. In view of the 
fact that there is bound to be a sub
stantial increase in cxmsumption of 
cloth during the period of the Second 
Five Year Plan, I do not understand 
how this recommendation of the 
Kanungo Committee to freeze the pro
duction of the textile industry at the 
present level can in any way be re

garded as practical, or realistic or in 
the best interests of the country. I£ 
our people have to get ttie best quality x 
of cloth at the cheapest possible price* 
this very importajcrt industry should 
continue to be avowed to expand and 
to get all other facilities, so that it 4 
might be in a position to produce cloth 
at the most economic level.

The recent reclassification of textile 
varieties has again created some diffi
culty for promotion of exports of cer
tain varieties. Certain psuedo-medmm 
varieties have been classed under 
coarse, and therefore they are subject
ed now to a 6i per cent, export duty, 
and to that extent, the small rd ief in 
the export duty that was given at the 
time of the last Budget has been 
neutralised. At a time when every
thing possible should be done to oi-  
courage exports, I think this step of 
placing certain varieties from medium 
under coarse, and thereby subjecting 
them to export duty, will adversely 
affect our textile exports; and there
fore this step is not in the right direc
tion.

Shri T. T. ELrishnamachaii: May I
ask the hon. Member whether the 
psuedo-medium was not devised in 
order to get over this question of 
paying export duty?

Shri G. D. Somani: In whatever 
way it was devteed, it helped the 
exports of textiles from this country 
and thereby add to the total quantity^ 
of exports from our country, yet to^ 
the extent there has been this reclas
sification, it has adversely affected 
exports, and thereby harmed our 
country’s national economy. '

Reference has been made in the Re
port of the MiniJstry to the fact that 
some enquiry is going to be instituted, 
which will be undertaken by both 
technical and economic personnel about 
the rehabilitation needs of the indus
try. I would like to know samething 
more definite from the hon. Minister 
as to the nature of this enquiry, when
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it is going to be started, and! whether 
the necessary steps have already been 
taken to recrui*t the perronnel which 
will discharge the functions that have 
been allotted to this enquiry com
mittee. I need not say much about the 
needs of rehabilitation and moderni
sation and rationalisation in the tex
tile Industry because it is quite 
obvious that in these days of growing 
competition both here and abroad! if 
the industry is to fimction smoothly, 
then these problems of rehabilitation 
and modernisation must be looked
into. Now 'that the Ministry has 
taken some initiative in starting an 
enquiry, I hope no time will be lost 
in taking active measures to ensure 
that the enquiry is made, and any 
recommendations that follow from that 
enquiry are implemented in a practi
cal manner.

Now I would like to say something 
about the question of smaUrSCble
industries. The Ford FouncJation
Team reported, I think, about a year 
back, and suggested many ways by 
which our Ismail-scale industries
could be developed. Indeed, as they 
themselves have pointed out in their 
report, there is an almost unlimited 
scope for the establishment and? de
velopment of small-scale industries 
throughout the country. The Ministry 
has taken certain steps in this regard 
and established tour regional institutes. 
But I am sorry to pofeit out that so 
far as I am aware these regional 
institutes have been established only 
on paper. I had something to do re
cently with the regional institute estab- 

îshed at Delhi, and I foimd that 
Tiei?ther have they got an office nor 
have they got the technical staff which 
can enable them to discharge the res- 

 ̂ ponsibilities which have been allocat
ed to them.

Shri Sinhasan Singh: They are 
d!rawisig their pay?

Dr. Lanka Snndaram: No office at

Shri G. D, Somani: They have just 
been grouped into one room and in a

certain section of the Ministry whost 
work it was performing; and from 
what I could gather, they are not at 
all functioning properly. So, if these 
recommendations in regard to the 
development of small-scale industries 
have to prove really useful to our 
economy, it is essential that the Minis
try should give the topmost priority 
to ensure that the necessary technical 
personnel is recruited, and the neces
sary facilities and assistance which the 
Ministry wants to give for the deve
lopment of these industries are really 
made available to them.

There are various suggestions in thite 
connection. The first thing that 
strikes my mind is this. So far as 
the big industrites are concerned, they 
can take care of themselves and avail 
themselves of the facilities that are 
available; and an individual industria
list in a big industry can also find* out 
the ways and the procedure which 
will make hian entitled to those bene
fits. But so far as others who may 
be expected to interest themselves in 
small-scale industries are concerned, I 
think it is really a very difficult task 
for them to be able to complete the 
various formalitites and get the fuU 
benefit of whatever facilities Govern
ment make available to them.

I would therefore make this sugges
tion to the hon. Minister that the 
various regional Chambers of Com
merce which are functioning in thia 
country should be allowed to act as 
liasion between Government and the 
small traders, so that these Chambers 
might be in a position to let th® 
various sections of the small trader! 
in their region know about these faci
lities and then assist those societies 
or those individuals who may be in
terested in the small-scale industries 
to complete those formalities. I 
think the Federation itself can play a 
useful role in this connection, and I 
would! therefore suggest that the 
hon. Minister should utilise the Fede
ration or its various member-bodies 
so that through them the necessary 
particulars and information could be 
made available throughout the coxjn-
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try, and those who may be interested 
in the development of these industries 
may really xake advantage of the 
benefit or facilities that are made 
available to them.

In conclusion, I wKJuld like to say 
a few words about Rajasthan. I am 
very g]ad itideed that the hon. Minis
ter could find time to pay a flying 
visit last week to Jaipur, when I 
think to some extent he has been 
able to understand the problems of 
industrialisation in Rajasthan. As 
you know, ' Rajasthan is very much 
backward both ind'ustrially and econo
mically, and therefore deserves pre
ferential treatment.

A  suggestion was made about the 
location of the fertiliser factory in 
Bombay. Bombay a highly indus
trialised State, but I think the best 
State which can be reeonunenaed for 
the establishment of any additional fer
tiliser factory is the Rajasthan State. 
Rajasthan has the biggest area so far 
as gypsum deposits are concerned, 
and the gypsum available there is of 
the best quality. Gypsum is the main 
raw material for these fertiliser fac
tories. When we find hundreds of 
wagons of gypsum going every day 
from Rajasthan to Sindri, an<£ when 
Rajasthan itself is suffering so much 
economically, I think justification de
mands that any further fertiliser fac
tory that may be decided upon by 
Gkjvemment to be established must 
be located in Rajasthan. On grounds 
of merit, on grounds of the back
wardness of the economy of and! also 
from the point of view of whatever 
technical or commercial standards are 

there to be fulfilled, I beg to submit 
that n  deserves to be located in Rajas
than. Similarly, in regard to small- 
scale industries also, Rajasthan deserv
es special consideration, and I hope 

*̂ he hon. Minister will be able to do 
something in that matter.

Lastly, I would say a word about 
the Hindi magazine Vyaapar Udyog 
Patrika which is being published by 
this Ministry. I think it would be

better if this magazine is published 
originally in Hindi, because as it is 
there are only translations of a few 
articles from the English version here 
and there and that does not do full 
justice to the case. So I would sug
gest that this magaziJne is published 
originally in the Hindi version and 
then translated into English, so that 
full justice will be done to the case 
of Hindi.

Shri Bhagwat Jha Azad (Pumea 
cum Santal Parganas): The success
of the Government’s ind'ustrial policy 
can be measured by the positive 
achievements that we can go through 
in the Report of the Ministry that has 
been supplied to us. That the policy 
has been successful in the year under 
review is evident from the fact that 
there has been industrial progress in 
the country, that there is a general 
improvement i*n the economic condi
tion of the country and that it has 
been stabilised in the year 1954.

The year 1954 is a landmark in the 
industrial fields, because industrial 
production has gone up, as compared 
with that in the years 1952 ard 1953

In 1954, the index of industrial pro
duction had gone up to 145 as com
pared to 135*3 in 1953 and 128*7 in
1952, In this year, the dVJubt, appre
hension and depression in the mind 

-of industrialists in general and the 
public at large have been dispelled, 
and the index of prices has dropped 
from 399-6 in January 1954 to 367*8 , 
In December 1954. Therefore, we 
can say from this that it has not only 
stabilised? the economy, but has also 
created a good atmosphere for further 
development in the country. The cli
mate for further development in 1954 
has been favourable; though nothing 
spectacular is visible, yet we feel 
that there are signs of an increased 
tempo in the industrial field. By the 
establishment of the National Indus
trial Developmait Corporation, it is 
expected that there will be harmonious 
development of industries both in the 
public and private sectors.
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While going through data regarding 
increase of development in the various 
industires— înto the details of which I 
need not go— l̂ike cloth, cement and 
jute, we find that there are still 
ether industries which have not caught 
the attention of the hon. Minister. X 
will not mention about the sad plight 
of sugar, but I will certainly draw the 
attention of the Ministry to the step
motherly treatment given to the mica 
industry. We know very weii that 
nearly 75 per cent, of the total world’s 
production of mica comes from India, 
and about 80 per cent, of the mica 
produced in India is from the Bihar 
mica belt. As such, the prospects of 
the industry are naturally very bright 
and it is reasonable for us to expect 
that Bihar may have a modern 
micanite factory installed at a sui

table place in the mica belt, which 
will thereby serve the nation by 
making all sorts of micanite good's 
easily available at considerably 
cheaper prices, instead of exporting 
all that we have to foreign countries. 
In answer to a question, the other 
day, the Commerce Minister said that 
he had no information that there was 
a depression i*n the mica industry. 
We are simply surprised at this be
cause we who come from that area 
know that it is a different story. Pro
bably the files in this connection must 
have been prepared from an aerial 
survey and not by a survey of the 

mica belt that is in Bihar. If I go on 
describing what is being done by the 
Ministry regarding mica, it will take 
hours. But we simply appeal to the 
Ministry once more to see things in 
proper perspective and go to the 
mifea belt and find out if the foreign 
interests are not interfering, whether it 
is not a buyer's market, whether the 
consignment export system is not hitt
ing the mica industry hard, and whe
ther the Mica Inquiry Committee of 
1945 had not said that it was injurious 
for the industry to have the consign
ment export system. Therefore, it is 
but natural for us to expect that such 
an isnportant thing, of which 75 per 
cent, of the world’s supply is produc
ed *n India, out o f wnicn «0 per csit.

is produced from the Bihar mica belt, 
should be properly looked into.

As I said, the report says that there 
is a reduction m the price index from 
399 6 to 367*8. But 1 am sorry to 
say that industrial production in the 

country has failed to take note of 
the other price system in the country. * 
We know very well that it has been 
agitatitog the mind of the coxmtry at 
large that there has been a 25 to 30 
per cent fall in the prices of food
stuffs, whereas the fall in the price of 
manufactured! goods, as indicated 
in the report itself, is very small—  
may say, neglibile. On the other 
hand, we feel that it is either static—  
the same where it was— or there is 
a slight increase of 2 per cent. There

fore, the industrial production that 
we are having is at a great cost. 
Whereas prices of foodstuffs have 
gone down by 25 to 30 per cent., the 
industrial sector hais failed to take 

note of this difficulty of the popula
tion, and therefore, whatever fall in 
the price index is shown by thi3 report 
though taken apart may be very good, 
taken in the context of the country’s 
economy is not heartening, rather it 
is discouraging.

Ooming to the industrial policy of 
the Government of Indi?a, we know 
that the first policy in this regard 
was laid down in 1948, and it was but 
natural that this country was cast on 
the pattern of a mixed economy. We 
stUl adhere to the policy that this 
coimtry to progress iiadustrially wiU 
have the private and public sectors 
side by side. The Five Year Plan has 
given due consideratk>n and allotted 
a certain quota to be invested by the 
private sector. If we ffo through the 
Progress Report of the Five Year Plan, 
we find that out of Rs. 333 crores 
allotted only Rs. 96 crores were invest
ed by the private sector, and that also 
with all possible encouragement «iven 
by Government in the form of 
stoppage of labour legislation. StiU 
complaints have been registered in 
Chambers of Commerce, federation 

meetings and at other places that in
dustrial tribunals are coming in the 
way of employers and employees. They
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are complaining that sufiBcient en
couragement is not being given. 
With all this encouragement and suffi
cient field left to the private sector, 
it is most discouraging that out of 
Rs. 333 crores, only Rs. 96 crores have 

i been invested. Therefore, we natu
rally feel that though we are committed 
to the policy of a mixed economy in 
which the private sector and the pub
lic sector will go side by side, from 
what we have seen of the achieve
ments, we are not satisfied. There
fore, we feel that there is a case for 
a change in the industrial policy of 
the Government emmciated in 1948.

Very ofcen in this House, the ques
tion of foreign capital has been re
ferred to by our friends in the Oppo
sition. On this question, it has been 
stated! more than once by the Com
merce and Industry Minilster, and 
more so by the Prime Minister, that 
they cannot understand what is the 
basis of the demand for confiscation 
or driving out of foreign capital from 
thife country. Only the other day, 
our Prime Minister said that not even 
one country in this world exists— b̂e 
it communist, totalitarian^  ̂ socialist or 
Eny other system wilh a different type 
of economy— which can drive out 
foreign capital from its soi<l. I per
sonally feel that it will be to the dis
credit of the country to drive out 
foreign capital. It is but natural for 
us, for a country with a backward eco
nomy, to encourage the inflow of 
foreign capital, surely with all possi
ble control over it. We do not aUow 
foreign capital coming into this coun
try to have a i>redomifeiance over our 
indigenous capital and to come in its 
way. But certainly we want to know 
whether as a result of foreign invest
ments in the country, any huge sums 
of money are being remitted from thifs 
country. We would like to know 
whether Government have told these 
foreign investors that they should 
reinvest a part of their profits in the 
country’s economy. Now that we are 
entering into tracte with China, Hun
gary, Poland, East Germany, USSR, 
Czechoslovakia, and Bulgaria— and we

are expecting a steel plant also from 
an ‘Iron curtain’ country-'-I hope our 
friends will keep their mouths shut 
and will not henceforth say that there 
should be confiscatiton of foreign capi
tal, because it will go against their 
interests.

Speaking a word about small-scale 
and large-scale industries, a large 
number of cut motions have been 
tabled on this subject. Whereas we 
neither challenge nor disbeliteve the 
intentions of the hon. Minister about 
encouragement to be given to the 
cottage industry, let us see what has 
practically happened. Up to 1953, 
Rs. 50 lakhs were given. In 1953-54, 
Rs. 584 lakhs were allotted for it and 
in 1954-55 a proviteion of Rs. 972 lakhs 
has been macJe which will be disbursed 
through the All India Khadi and 
Village Industries Board, the Hand- 
loom Board, the Handicrafts Board 
and the SmaU Scale Industries Board. 
We appreciate all the actions taken 
by the Government but we certatoly 
would like to know what has been the 
result of this expenditure with regard 
to unemplojnnent in the coxintry. We 
know in Japan they weave the thread 
if their nation’s wealth in the cottages 
and still they are competitag in the 
world market. But, in India with all 
its industrial improvement, large- 
scale and small-scale we cannot solve 
our unemployment problem. My 
argimient is that even though 
the intention is there and we 
profess it and stand by it there 
is something wrong either in the 
approach or in the policy,— I won’t 
say the intentk)n,— ^which is not bear
ing fruit in employing a large number 
of unemployed in this country in the 
cottage industries. And!, I can quote 
Shri Shriman Narayan Agarwal when 
he says that wherever he goes he 
finds the cottage industry being starv
ed. We find that an Emporium has 
beCTi opened in Delhi and that 
another Emporium has also been 
opeT>ed in Bombay. But let us 
not forget the actual facts by what 
we see in Delhi. Xn Delhi people
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revel in drink and they are clad in 
silk. In one word, the Delhi culture 
is drink and silk culture and I do not 
think it is a measure ot what is in 
the country. Let us not measure it 
by what we see in Delhi but let us de
cide it by what we see outside. We, 
therefore, feel that there is a case 
for putting the cottage and large- 
scale industry on proper footing.

Shri Achuthan (Crangannur); Mr. 
Chairman, while I was coming into the 
House, Mr. Bansal was referring to 
second rate trade delegations and coun
cils. I do not know the context in 
which he was referring to that. But, 
it was unbecoming of a Member who 
was himself a member of the regular 
trade delegations to an important 
centre in Europe. We know that 
Gk)vemment might have occasionally 
had to select and to send e number 
of delegations to different parts of 
the world and as such as much care 
as is required mifeht not have been 
bestowed in the selection. But to 
say that might have its own implica
tions, It may imply that there was 
some wire-pulling and Government 
was not as carefu  ̂ as it ought to 
have been. According to me, at this 
stage, when we are expanding and 
when we want to have a ^ r ld  market 
and industrial and commercial exi>an- 
sion, to say plainly that second-rafe 
people are included in delegations and 
conmiittees is not fair. That is by 
the wav.

Shri Bansal: May I say a word of 
explanation? What I intended! to 
convey was that Government were not 
attaching adequate importance to 
those conferences which were being 
held in this region for trade promo
tion with the result that the delega
tions were not well chosen. '

Shri Achnthan: Comiftig to my sub
ject, Commerce and Industry, in an 
agricultural country like India, accord
ing to me, commerce and industry 
play a verw important part and occupy

a key position. AcciordSing to tile 
Planning Commissiton, economic ex
perts, Members of Parliament and 
others, industrialisation is the need 
of the hour. Moreover, we find from 
statistics also in caloilating the 
national fticome, we find that the 
income from commerce and industry 
taken together comes to about 20 
per cent.— 15 to 20 per cent. So, it 
has got its own advantages and im
portance. Everybody knows that the 
Second Five Year Plan attaches more 
importance to industrialisation— t̂t> 
large-scale and small-scale industries 
— t̂o see that our unempiloyment prob
lem is reduced tp the minimum as 
far as possible. (Interruption), 
Moreover, we understand from the re
ports that during last year there was 
improvement in the industrial pro- 
ductiton. It has got its own causes. 
It is not a question that there was 
not sufficient increase. But, I would 
say, compared to our neighbouring 
countries, we were in a far better 
position. The second cause may be 
our financial position the first being 
stable Government. After the Korean 
War and the Armistice and the peace 
which has come to stay, our financial 
position ifs sound and stable. We can 
have sufficient assurance for further 
schemes. Thirdly, there was our 
satisfactory balance of payment posi
tion. Moreover, we are trying to have 
amity and co-operation between the 
public sector and the Somani-Kila- 
chand sector— I mean the private sec
tor— so that aU these have to be takai 
together. Apart from all these things, 
even though the commimist party 
may, in season and out of season, 
criticise the Commonwealth Mem
bership and the policy of taking finan
cial and technical assistance, I have 
to say that it has played its due part 
in the last three years in regard to 
financial assistance, in bringing forth 
the necessary industrial developmenl 
to an under-developed country like 
India.

An Hon, Member: What sort of 
assistance?
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Shri Achuthan: Financial assistan
ce, technical assistance, capital goods 
etc.

Dr. Rama Rao: What capital goods?

Shri Achuthan: Without knowing 
these things you need not say any
thing. Have we not got basic ma
chines and goods from foreign coun
tries?

But one disturbing factor in my 
mind is that there has been a sudden 
fall in the prices of agricultural com- 
moditites. I know that Government
is taking adequate steps either by 
purchasing surplus stocks or by re
sorting to control of prices. But
unless the agriculturists are in a 
position to have more purchasing
power to employ their surjxluses in our 
schemes of industrial development 
either in the private sector or the 
public sector—large-scale or small- 
scale— we will not profit. I know our 
Commerce and Industry Minister is 
also aware of it and is taking steps. 
But the utmost care must be taken 
in formulating the policies In Hhie 
Ministry in regard to the itnport and 
export of goodls. It plays an impor
tant part. If there is a slight mistake 
or slight carelesfiness or want of 
foresight it wUl tell upon our people 
to a very large extent. And, we are 
experiencing them already. '

There is the role of the private 
industry. Consistant with our socia
listic pattern of society, we want to 
give full scope and latitude tc. the 
private sector. There is nothing to 
argue out in it. There is nothing to 
fight between the private sector and 
the public sector. The Government 
have stated it more than once in all 
platforms, in this House and outside 
also that the private sector has got 
its own part to play. In the Second 
Five Year Plan, according to me, 
there will be their due share to be

fulfilled'. We have got our Industrited 
Finance Corporation, our National 
Industrial Development Corporation, 
^ e  Industrial Credit and Investment 
Corporation etc, all these for financ
ing them. It is mainly far encourag
ing the private sector that these 
bodies have been established. From 
the pamphlet you will see that these 
Corporations will give even equity 
capital to the Somani-Kilachand in 
dustries and more money to invest, 
so that what is wanted in this coun
try is rapid industrialisation and there 
may not be any set-back to it for want 
of capital. I think that in the Second 
Five Year Plan the Kilachandian 
sector which will surely benefit wDl 
take care of the situation and deUvex* 
the goods that is expected i f them. I 
am sure it will be so before the Plan 
is out. According to me. larj»e-scale 
industries alone will not solve the 
problem. Unless we see that small- 
scale and! village industries like handi
crafts. khadi, handloom etc, are well 
developed throughout our country and 
sufficient financial and technical assis
tance is given to them, our imemploy- 
ment problem is not going to be 
solved. I am glad that the Commerce 
and Industry Minister is also alive 
to the situation. I have gone through 
the amounts given to the States and
1 find no fault with the Central Gov
ernment. There can be no charge 
against the Central Government 
and only a very weak charge 
against the State Governments. For 
example, in my State the amount is 
granted, but they have no scheme on 
hand and they are not spending the 
money. So, I havje nothing to say 
in regard to the Central Government. 
It has been well-planned and the 
plans are working well. As regards 
sale of khadi handlooms and handi
crafts, the position is improving and 
really the Commerce and Industry 
Minister deserves credit.

2 PJM,

There was much talk about thli 
foreign capital and people are asking, 
“Is there any place for foreign cap^
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tal?” Everybody knows that India 
is an under-developed! country without 
sufiftcient capiial and our financial re
sources are not very much. Prac
tically I do not find anjrthing wrong in 
having foreign capital coming over 
here and aiding to the prosperity of 
the country. We know a number of 
basic industiiies are coming from all 
blocks— Eastern Bloc and Western 
Bloc. So alsD, our country as a whole 
must welcome foreign capital and we 
must have the confidence to say that 
if they come over here and establish 
ind*ustries, they will not be the 
losers.

Before coming to my State, I would 
li*ke to say something about the coir 
industry. The Coir Board was inau
gurated last August and I attended 
the last meeting. Excepting for a 
few large-scale manufacturing con
cerns, it is run on a cottage industry 
basis. This industry has to be orga
nised on a co-operative ba-sî  and for 
this purpose, money has to be ad
vanced by the Central Government or 
the State Government concerned. 
We have appointed a number of ad 
hoc Committees with experts to study 
all the aspects of the industry as a 
whole and suggest measures which 
can be put into practice. Pbr the 
time being, we are going to open a 
number of showrooms in Bombay, 
Calcutta and other places. But my 
poitit is tliat we are handicapped by 
some other minor factors like sales- 
tax. We should see that as far as 
the State Government is concerned, 
sales-tax is not collected. There Is 
cme other point. For the time being 
there is only a temporary Chairman 
for the Board. After the death of 

the previous Chairman, only a tem
porary Chairman was apjwinted. It 

is very necessary that a permanent 
Chairman should be appoinled.

Coming to my State, the most im
portant problem is that of tapioca. 
Recently after decontJX)!, a good num
ber of middleclass persons have taken 
to this industry; but, prices have

fallen down to a very very deplorable 
level. I do not know how the indus
try Ms going to survive unless the Gov
ernment of India comes to our aid. 
Lakhs of people are depending on 
this industry and according to the 
statistics collected by a committee ap
pointed by the Travancore-Cochin 
Government, its worth per year 
comes to Rs. 20 to Rs. 25 crores. 
This is not a small industry. The 
Travancore-CochM Government is 

going to constitute a Tapioca Board 
to study this problem and suggest 
measures by which it would be possi
ble to manufacture so many produds 
like sago starch etc. The Central Gov
ernment must come to our aid by 
givitag us a loan or grant and some 
foreign markets should also be found 
for this sago. Moreover, in India it
self, the Government must use its 
good offices to see that this thing is 
used by our Textile Mills.

Another problem is with regard to 
cashew-nuts. It is high time that 
the Government consider constituting 
a Cashew-nut Board, Uke the Coir 
Board, so that the problem can be 
studied thoroughly and suitable 

measures taken. You know it is a 
very serious problem and we are 
getting more than 5Q per icen .̂ of 
raw cashew-nuts from Africa. It 
has been cornered by some Bombay 
merchants. Moreover, fresh planta
tions quality control, labour, wel
fare etc. zre all important factors in 
this matter. So, just like the Coir 
Board, there should also be a Cashew- 
nut Board.

Mr. Chairman; I have rung the 
bell thrice. The record has beoa 
broken for today so far as ringing the 
beU is concerned in the bon. Mem
ber’s case.

Shri Achatiian: I have got only one 
more point and that is about copra. 
As we all know, this is a serious 
probl«n and prices have been falling.
T think the Commerce and Industry 
Ministry must be very careful in this
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[Shri Achuthan] 
regard. Unless there is some res
triction with regard to the import of 
copra from Ceylon and by raising the 
taiport duty in our coimtry, I think 
the prices will fall stiU further and! 
not only the State Governments, 
but also the Central Grovemment, wiU 
sufEer, I hope proper steps wiU be 
taken to remedy all these defects.

Shri N. B. Muniswamy (Wandi- 
wash): Sir, along with the other 
Members, I have to congratulate the 
Commerce and Industry Ministry for 
the achievements so far made with its 
administrative set-up;. I have to 
congratulate the Ministry for this 
reason that I am convinced of their 
a(^hifivements; but the thing which 
concerns me is, what they ought to 
have achieved by this time with this 
set-up and not what they have 
achieved. The coimtry’s progress and 
its prosperity can be very well gaug
ed by the import and export business 
that it does. I should say that with 
regard to the import and export busi
ness, they have been following very 
caretfully the policy as regards the 
removal of certain restrictions, there
by itoiprovjlng imports and also ex
ports, and they have been getting a 
good deal of sterling balance in our 
favour. To that extent they deserve 
our congratulations.

But, I wish to concentrate my atten
tion only with regard to one aspect 
and that is about the leather industry 
of South India. The leather industry 
consists of four or five sections; I 
shall deal with only one aspect of ift; 
what is called in trade ‘Country tan
ning* or E. I. Kips and E. I, tanned 
skins. We are aU aware that in 
South India there are five himdred to 
six hundred tanneries which deal 
with this fanning process. But un
fortunately, after the last war, and 
especially iJn tbe last two or three 
years there has been, a steady fall 
in prices. So far as the exports of 
hidtes and skins |o*e concerned, I find 
from a statemeirt which is with me 
that in 1954 ^ 6 r e  has been consider

able increase as compared to 1948. 
The export of tanned hides and skitos 
im 1948 was about 9,361 tons, but it 
gradually rose up to 18,187 tons in 
1954. So far as skins are concerned, 
I find that there has been an increase 
from 5,240 tons to 8,419 tons. The 
foreign exchange that we earned; from 
this business was about Rs. 13 crores 
to Rs. 14 crores.

The South Indian tanneries have 
not been able to make much profit, 
because the export trade happens to 
be somewhat of an unsteac^y type. 
There are some big merchants who 

purchase the tanned hides and skins and 
dressed hides and skins from the 
small businessmen and they export 
them mostly to the United Kingdom 
and Americ^a. But imfortunately 
these (Jressed skins are not able to 
fulfil the specifications expected by 
the foreign markets. What happens 
to be our finished product happens to 
be the raw material for the U.K. and 
American markets. With a view to 
seeing that these small tanners get 
a fair and reasonable price for their 
labours, we should see that there im 
some marketing organisation at 
London and Washington, as we have 
in the case of our textile products. If 
these organisations in London and 
America purchase the dressed 
hides and skins from co-operative 
organisations here and market them 
at reasonable prices, the tarmers can 
be assured of a fair price. I un
derstand that about 80 per cent, of 
the 500 tanneries working in Soufh 
India have already been wiped out 
because of unsteady prices and their 
business has gone into the hand^ of 
the other 20 per cent, of big business, 
whiteh has made some headway. 
These small businessmen have been 
ruined because of their not getting 
proper prices in other countries. I, 
therefore, suggest that Government 
slnuld establish some cp-operaGve 
marketing organisation in London 
and Washington, which should obtain
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the specifications and standards re
quired in the foreign markets, so that 
the small tanners may dress the skins 
accordingly. Thereby the tanned and 
dressed hides and skins will be in 
consonance with the specifications ex
pected in the foreign markets, and 
Indian tanners, especially the small 
businessmen, can be assured of a 
good market abroad. The hides and 
skins industry is a good foreign ex
change earner and I know that not 
less than Rs. 25 crores worth of tanned 
hides and skins are being exported. 
If they are not able to get a fair price, 
the small business has to close down. 
These businessmen have to be at the 
mercy of the bife dealers in Madras.

I am sure the Commerce and In
dustry Minteter is aware that this 
was one of the flourshing industries 
of Madras but in recent years the 
industry has received a set back. I 
would, therefore, suggest the estab
lishment of a statutory board to 
control the prices of hides and skins. 
The Board will see ^hatj organisa
tions are set up in big cities like 
Calcutta where hides and skins are 
sold at a fair price. At present the 
disparity between the price of raw 
skin and finished skin is very great. 
Government should see to it that at 
least a good part of it goes to the 
small tanner. The main centre of 
this indlustry in South India is the 
districts of North Arcot, South Arcot, 
Salem and Chengleput. CJovemment 
should establish a training school in 
this area, so that the tanners may 
be taught improved methods of pro
cessing. Scholarships in tanning 
should also be instituted, so that the 
tanners may go to other countries 

and study the advanced processes 
in tanning. Again, the venue of the 
audtions whidi are at present held 
in London should be shifted to India. 
This will ensure a faiir price tor the 
Indian tanners.

I find that panels and development 
councils have been established for 
many industries, but so far as this 
industry is concerned, up tUl now

not even an enquiry committee has 
been appointed with a view to seeing 
why this business is not able to 
thrive. It is therefore time that a 
enquiry committee is appointed to go 
into the problems which confront 
this vital industry. In the mean
while, the hon. Minister should— as 
he assured us in 1953 or 1954— set 
up a Board to see that the leather 
industry gets a fair deal. Govern
ment have started— Î am speaktog  ̂
subject to correction— f̂our or five 
Regional Institutes of Technology for 
small scale industries. I would urge 
upon the Minister to srtart at least 
one technological institute for the' 
tanning industry in South India, 
which should preferably be located in 
North Arcot or South Arcot, which 
has no scientific or industrial ins
titute.

Along witli the tanaini tedustxy.
the ancillary and auxiliary industries 
should also receive encouragement. 
I would therefore suggest the starting 
of a wool processing factory near about 
Walajaho Town in North Arcot be
cause there are about three hundred 
br four hundred tanneries in that 
area. This will provide employment 
for about ten thousand persons. I 
understand that there was a proposal 
to start a wool processing factory in 
South Arcot, but it was shelved, i 
would request the hon. Minister 
reopen this question and establish 
the factory.

So far as the encouragement of 
cottage industry is concerned, I was 
told that recently they have introduc
ed an Ambar Charka. The Amhar 
Charka seems to be of a different 
type. A  wheel is attached to the 
handloom and it dVaws threads with 
evenness as well as durability. If the 
Ambar Charka is introduced, to some 
extent it may work havoc with re
gard to the khadi industry and khadi 
production, but in spite of that, I 
assure this House that if the Ambar 
Charka, which has been recently in
troduced ifn Orissa, is introduced 
throughout India, it will certainly,
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though to some extent displace the 
present khadi industry, supplement 
the mill industry and be in conso
nance with it, for this reason that 
whatever thread te produced out of 
#t, it is on equal footing with the mill 
thread so far as evenness and* durabi
lity go. I hope the Ministry will take 
steps to introduce this all over the 
country.

Shri Damodara Menon (Kozhi
kode) : This morning, Shri V. V. Giri, 
who opened the debate, spoke of the 
industrial policy of the Government 
and of the socialistic pattern of socie
ty which is now the aim of the Gov
ernment. He also spoke of the pri
vate sector and the public sector of 
our economy. I do not want to go 
ii'tc the question of public sector and 
private sector On our incPustry, but ’ 
would say a few words on our trade 
as to whether it is not time for us, 
in view of our declared policy of 
having a socialistic pattern of society, 
to think of having a bi*g sector of cur 
trade nationalised. I have always 
been of the view that our foreign 
trade must be nationalised. There 
was a committee appointed in 1952-53 
which submitted its report. The re
commendations of that committee 
have not been implemented so far. 

That committee itself had its delibe
rations at a time when the Govern
ment had not declared its aim as the 
creation of a socialistic pattern of 
society. Now, I think if a committee 
is appointed to go into the question 
of foreign trade and the possibility 
of nationalising foreign trade, we 

would have a recommendation which 
will be wider in its scope. There Is 
a sftort paragraph in the Report of 
the Commerce and! Industry Ministry 
about State trading. In that it is 
said that there is no more any neces
sity to nationalise or have a corpo
ration for foreign trade in respect 01 
the handloom industry, because Uie 
Handloo^ Board is undertaking that 
work, dkrvemment say that they are 
considering the adversability of having

0 State-owned corporation Hn respect 
of small-scale and cottage industries 
and their trade abroad. I am sorry 
to point out that this matter, whicn 
has been before the Government for 
the last two years, has not yet mate
rialised. It is not enough for us to 
confine our attention to these small 
items of our foreign trade, I mean 
the small-scale and cottage industries 
or even handloom industry. We must 
expand the scope of Government con
trol in respect of other items oi our 
foreign trade, and* there are many 
which should, if undertaken by G ov
ernment, bring a lot of income to the 
State, I find that the pn»ducts of 
our plantation industry and jute and 
other items of our foreign trade, are 
mostly in foreign hands. Theie is 
no harm— I am speaking of '̂ oreJgn 
trade in the case of some of the pro
ducts of the plantation ind'usrry, 
which are mostly in foreign hands — 
m our trying to nationalise it. Since 
v̂ e are having the public sector and 
the private sector in industry, it is 
time that we think of the publî  ̂ sec
tor and the private sector in trade 
also. To begin with, let us have a 
public sector in the foreign trade. I 
hope the hon. Commerce Minister 
win give this matter his sympathetic 
sonsideration.

I wish to say a few words about 
small-scale and cottage industries. I 
do Tiot endorse the view expressed by 
an hon. Member over here that noth
ing has been done so far in the 
matter of handloom industry. I find 
from the Report and I also iind from 
experience in my own ditetrict that 

a good deal has been done by the 
Government in the matter of en
couragement to the handloom indtistry 
and I congratulate the hon. Minister 
for that. There was a view expres
sed here by some hon. Member that 
the concessions now given by way of 
rebate and also freight reduction 
should go not only to co-operative 
societies but also to prifvate indivi
duals.
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Shri A. M. Thomas (Ernakul.^m): 
That is extended now.

Shri pamodara Menon: I have no 
objection. I think this extension 
may be given to ordinary weavers 
also, but I have strong views in this 
matters that so far as possible, we 
must encourage co-operative enter
prise andi co-operative functioning of 
all these handloom weavers. It is 
good for them and also for the eco
nomy of the coimtry if by way of show
ing some concessions to co-operative 
sociteties, we bring all the weavers 
into co-operative societies. That 
step is welcome alro from the aspect 
of the wider interest of the nation. 
Not only in respect of the handloom 
industry but also in respect of other 
small-scale and cottage industries, it 
should be our endeavour to see that 
they functi<on on the basis of co
operative societies.

I am also glad’ that a lot has been 
done by the Khadi Board, and as a 
result of their work, more khadi has 
been produced. I was amused to 
read iti the Report of the Commerce 
and Industry Ministry on cottage 
industry— I am referring to page 33; 
the hon. Minister has a copy of it 
and I would request him to refer to 
it— a sentence like this. I am suie 
It is a mistake, but it is rather amus
ing to read it.

“ThiSN it may be presuir»ed, 
will make substantial additions 
in the number of sinners...... **

Shri A. M. Thomas. That is spin
ners

Shri Damodara Menoa: I hope the 
CDmmerce and Industry Ministry do 
i.'jt consider spinners as sinners. In 
any case, it may not be a delitoerate 
mistake, but, I mention it because it 
was amusing to read. I do not know 
whether the number of sinners has 
also increased. Any way, it is not 
our concern

Some of the suggest! jns made by 
the Khadi Board are good, especially

the suggestion that spitini.ig must be 
Introduced in jails. I hope this will 
receh?e the attention of Government.

One of the most important aspects 
of small-scale and cottage industries 
is that of solving our unemployment 
problem. When we view this prob
lem from that aspect, I would re
quest the Minister to consider whe
ther it is not necessary for us to 
see that small-scale industries and 
cottage ind\istrids ^ e  started in 
places where the unemployment 
problem is acute— I am referring to 
Malabar and the West Coast. So 
far as Malabar is concerned, very 
little has been done.

Shri A. M. Thomas: Travancorp 
Cochin State also.

Shri I>amodara Menon: Yes. Very 
little has been done in respect of 
cottage industries though in Malabar 
jbhe density of. population is yery 

high and the pressure on land is also 
unbearable. There is also the neces
sity of relieving some <̂f the pressuie 
hy introducing a numb'ir of collage 
industries there. In this co’^nection I 
w ?uld like to mention here that there 
Is scope for a great deal of expan- 
sim  of the cottage industry of mats 
ihdt are made in the coasts. These 
mats are used for packing also. 
There i? also scope for increasing the 
production of umbrella handles 
which is also a cottage industry. I 
can day about jBeversfl other things 
and i* the Director who is now ap- 
pomled at Madura to Icok into these 
thitgs, would conduct a survey in 
that area, I am sure several new in
dustries can be started! there.

I want to make special mention of 
ore industry and that is the manu
facture of countr*r craft' at Bepur. 
Bepur is an ancie^* port and that has 
been neglected now. Country craft 
making is an ancient industry and a  
number of craftsmen are employed 
there. But, now that industry is
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more or less dtead. I hope it will be 
ix>ssible for the Minister to enquire 
into the State of that industry and 
see that if is reviJved so that a num
ber of craftsmen who are there even 
now can continue their job.

I do not want to take much 
time of the House but I would like 
to add a word or two to what has al
ready been stated by my hon. friend 
Shri Achuthan about the export of 
prawns from Malabar and Travan- 
core-Cochin.

The Deputy MSnister of Commerce 
uid Industry (Shri Kanimgo): Eat
more prawns.

Shri K. K . Basn: Let us be enter
tained first.

Shri Damodara Mem>n: The diffi
culty is that in North India and some 
other parts of India people do not 
eat prawns in sufficient quantities. 
If the bon. Minister would.......

Shri MegSmad Salia (CalcutU 
North-West): Does it swtt all?

Shri Damodara Memm: It does suit 
my stomach. I do not know about 
other hon. friends. I find prawns to 
be very delicious

Anyway, prawns was exported to 
Burma for a long time. Burma has 
been our chief customer and today, 
as has been pointed out here there 
are restrictions on the import of 
prawns in Burma and as a resxilt of 
that a number of merchants are suffer
ing in Travancore-Cochin State and 
Malabar. I hope it will be possible 
for the Government to carry on ne
gotiations with the Government of 
Burma and see that this restriction 
is lifted.

Finally I would say a word about 
the Coir Board that has been func
tioning flor some time. I must say 
that there has been a lot of complaint 
In Malabar that the representation of 
Malabar District on the Coir Board is

inadequate. I do not know whether 
there is yet time to remedy the mis
take, but. when opportimities come,
I hope the hon. Minister will see 
that more Members from Malabar 
are put on the Coir Board because 
Malabar also is a coir producing part 
of India.

Dr. Lanka Sundaram: Sir, I am 
glad my hon. friend the Minister has 
been in charge of this debate on the 
Demands for Grants in respect of the 
Ministry of Commerce and Industry, 
with the result, I do sincerely trust 
that the ennui, lassitude, confusion, 
and the lack of work or progress 
which my hon. friend Shri Bansal 
has referred to earlier as having 
characterised this Ministry for the 
past few months, will no longer be 
there. I cJo hope. Sir, again, that 
this controversy of the sectors to 
which I had made a reference with 
reference to the Demands for Grants 
for the Production Ministry will n̂ot 
be revived again, for the reaiadn that 
the greatest amount of damage has 
been done to the cred^ of this country, 
particularly as a result of lack of what 
you call conclusive evidence as to 
the manner in which our industrial 
and commercial policy is being shaped 
or is beiing sought to be shaped. 
Shri G. D. Somani made a reference 
to the lack of decision with reference 
to the steel question in the private 
seotbr, and I do hope that .at the 
end of the debate when the Minister 
intervenes— p̂erhaps tomorrow— ĥe 
will make a categorical statement 
gitving the final decisions of the Gov
ernment on this very important ques
tion.

I am sorry my friend Shri T, T. 
Krishnamachari is not here at the 
moment, but I would like to draw 
the attention of the House to what 
might eventually develop into another 
controversy of equal significance to 
the controversy relatitag to the public 
an^ private sectors which has rocked 
this country for the past few months 
The other day Shri T. T. Krishna-
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machari was in Jaipur and made a 
reference to tbe Finance Coiporation 
of Rajasthan. In fact he was inau
gurating the Corporation there, and 
he said— I am sure I am not making 
any violence to the statement as ap
peared in the papers— that the taxa
tion policy of the Government of 
jlindia iis resfppnsible f)Dr tflie non
development of industry in this coun
try. That will be a fair summary of 
what he said, because I do not want 
to quote the whole speech. In other 
words, he founo* fault with the tax 
structure of this land, and I hope, 
Mr. Chairman, that the hon. Minis
ter will not start another controversy 
of equal measure to the one we had 
seen earlier in this land during the 
past few months. I am saying this, 
because, if there are any, whr.t you 
call, differences of opdniton between 
one Ministry and another Ministry, 
they must be sorted out in the Cabl> 
net and not heralded Or parad'ed in 
Public, for the reason that a state
ment made by a Cabinet Minister 
touching the acti*vities or policy of 
another Ministry is bound......

Shri Meghnad Saha: Principle of 
co-existence.

Dr. Lanka Sundaram: But the prin
ciple of co-existence must depend cc 
existence. Here is a question of c(M1- 
tradifction.

Sard!>T Hukam Singh (Kapoirthala—  
BhatindaV Principle of non-interfe
rence also.

Shri Mohiuddin (Hyderabad Q ty); 
The hon. Member has given only the 
summary of what the Minister i»ala. 
Will he k'lidly quote the full sentence?

Dr. Lanka Sundaram: It appearea 
in the pr.pers a few days ago. My 
hon. friiend’s memory will be fresh on 
that. I have got so many things to 
say. I am only trying to draw the 
attention of the House to the likeli
hood of another controversy arising 
about the taxation policy. It may be 
said 1liat the Finance Ministry is 
sought to be criticised by the Oom- 
78 LSD.—3

merce and Industry J^inister at Jaipur 
the other Q*ay while inaugurating the 
Rajasthan Finance Corporation.

Having said this, I would like to 
make one or two particular observa
tions on the report of the activities of 
the Ministry. I witeh this report gave 
us a sort of a balance-sheet or a sort 
of audit performance, so to speak, ol 
the manner in which the Ministry has 
fostered the sector of industry and 
commerce in this country with which 
it ite entrusted, in the sense, the 
manner in which the planning for 
private sector has been carried out, 
the finance made available for the 
planning of private sector in the past 
twelve months for example, the prog
ress made, the results achieved and 
the actual quantum of additional pro
duction which has been brought about 
by the activities of the Ministry. I 
do hope that at least in the coming 
years the Ministry would try to assess 
and tabulate information of this 
cnaracter without which it is rather 
difficult to assess the working of the 
Ministry in terms of the report 
presented to us so far.

I had said some more than two and 
a half years afio in this House, while 
opening the debate on the report of 
the Planning Commission, that the 
private sector is the Achilles’ heel of 
the First Plan. Only targets have 
oeen laid do\\Ti but nooning has been 
done towards enabling the country to 
reach those targets. If the policy is 
to abolish the private sector comp.e  ̂
tely, I am with it. Since that was not 
supposed to be the case— even as the 
Prime Minister said two days afio in 
thi.s House while replying to the de
bate on the Constitution Amendment 
Bill— and because the private sector 
is existing, what is exactly the 
manner in which the Ministry is 
fostering it, or looking after i1;s inte
rests? I would go a step further ana 
say: has the Ministry been in a posi
tion to lift the crisis of confidence in 
the private sector? That is a matter of 
a great importance to this country, if 
I am not mistaken. I regret to say
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that this House has no information as 
to the manner in which the Ministry 
has actively assisted, in a manner 
which is capable of measurement for 
demonstration to the country an(j to 
the outside world, the private sector, 
the extent to which it is fostered and 
protected. I do hope the Minister 
would have something to say on this 
matter.

Since the private sector was the 
Achilles’ heel of the Frst Five Year 
Plan, the crisis of confidence, whiteh I 
repeat again was in evidence for the 
past two years, will repeat in the 
Second Five Year Plan imless it makes 
adequate provision not only for targets 
but for the manner in which those 
targets are to be reached. Otherwise 
there ite no need for shouting from 
house-tops that the Plan will have 
5,600 crores and so on. What does it 
mean? It means mere statements 
which have no substance at all behind 
it.

A number of claims has been made 
in this report about the manner in 
which the trade of this country has 
been fostered, both iimport and ex
port. I do not have the time to go 
into the actual details of each indi- 
vid*ual country with which we are 
trading, or of each individual commo
dity ifti which our trade is done, both 
import and export. But, I would like 
to put a few questions to the Minis
ter and I hope he will be able to cla
rify them when the time comes to
morrow morning while replying to 
the debate. Today the basic tradte 
treaty of India is the Indo-British 
Trade Treaty of 1936. We are still 
w-orkitog in that framework of 1936. 
The House will remember that on a 
number of occasions I had adverted 
to the question of the operation of the 
Imperial Preference. You wouIq* also 
recall, Sir, I got an assurance from 
the hon. Mifnister that an enquiry 
would be ordered. An enquiry was 
ordered into the operation of the

Imperial Preference and a report was 
obtained. The report was submitted 
to the Government, if I am not mis
taken, more than one and a half years 
ago. He said that after examining 
the report, he w’ould make it available 
to thife House. I repeat the dtemand 
I made earlier a year and a half ago 
chat this House is entitled to get 

the report of the expert enquiry com
mittee which had been instituted in 
response to a number of demands 
made in this House during the past 
three years to find out whether Im
perial Preference is operating to our 
benefit or is not operating to our 
benefit. I think this is a very im
portant question to which this House 
should ad'dress itself in this debate. 
Otherwise, it will not be possible for 
us to know as to the manner in 
which additional, further and subse
quent obligations were taken, for ex
ample, GATT. In fact, I am quite sure 
that the House will have an opportu
nity, as I am given to understand, that 
it can not only discuss the GATT but 
the Imperial Preference also in a fuli- 
dress debate. But in this debate this 
point has got to be answered and the 
report made available to the House by 
the Ministry so that the claims made 
in this annual report that everything 
has been done to foster India’s ex
ternal trade— both import and export 
— are justified or substantiated.

Having said this, because I know 
that I will not have mudh time to deal 
with the multitude of questions en
trusted' to the care of the Ministry, 1 
would straightway go to the problem 
of tea. Here is a statement made by 
Sir John Kotelawala, the Prime 
Minister of Ceylon at the time of the 
Commonwealth Prime Minister’s Con
ference in London in February this 
year. He said that the British tea 
prices were ‘danm ridiculous’. I 
am sorry for the word; I hope the 
House will accept my apology for 
using it by quoting it. which, you, in 
your discretion, Mr Chairman, wouia 
not permit me to use in this debate—
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the point being the uinconscionably 
high price charged for Indian and 
Ceylon tea in the London market ana 
the manner ifa which India is deprived 
of its legitimate lawful profits. I

* have worked out the figures here 
showing the behaviour of tea prices. 
I will only give two samples for the 
sake of argument. In January 1954, 

t the tea auction prices at Calcutta was 
Rs. 2-5-0; in Cochin it was Rs. 2-9-6 
and in London iit was Rs. 4-1-1. Ih 
June last year, at Calcutta, it was 
Rs. 2-9-10; at Cochin Rs. 2-7-11 ana 
at London Rs, 5-8-0, This is per Ib. 
Where Is thla margin going? The 
margin is going into the coffers of 
the monopoly lea ind\istry which is 
predominantly controlled by the 
British.

Hert at page 59, there îs a very 
amusing statement made by the Minis
try;—

“ A Committee was set ud dur
ing 1951 to consider the questiton 
of gradually shifting tea auctions 
from London to India in order to 
ensure that, within a reasonable 
time, the bulk of the Indian tea 
<!rop is auctioned in the coun
try. The Commi*ttee has complet
ed its enquiry and? has submitted 
its report.”

You will see that the Committee was 
appointed in 1951, It submitted its 
report. I would like to know from 
ihe hon. Minister when the reporf 
■will be poiblî shed and what action 
Government will take to ensure that 
the tea auctions are removed back to 
Calcutta. This is a very important 
question because from the report it
self— from the figures given at page 12 
of the report— it is evident that the 
quantum of tea exports have declined 

^bout 51 miHiton tons last year.

1  now come to the cut motion which 
you were good enough to permit me 
to move the other day about the very 
extra-ordinary business of Rauwolfia 
serpentina. . Here is a Iftter and I

crave your indulgence to read it. It 
i»s from the Deputy Secretary of the 
Cabinet Secretariat, New Delhi. It 
ifs addressed to the Delhi Chamber of 
ODmmerce. I crave the indulgence of 
the House to quote smaU excerpts—  
the original is here; it is a public 
document and I shall lay it on the 
Table if necessary. It is written on 
15th March. It reads:

“The who^e question regarding 
the circulatiton of objectionable 
picture post-cards by the German 
affiliate of CIBA Ltd*, was dis
cussed with the Company and the 
German Embassy, soon after it 
came to the notice of the Gov
ernment of India. The Company 
have explained that the circula
tion of tTiese picture post-cards 
was not a deliberate attempt on 
the part of their German affiliate 
to lower the prestige of India or 
to bring into disrepute the Indian 
medical profession. They have, 
however, stopped all further mail
ings of these x»st-cards and* have 
also offered their regrets for having 
unwittingly given entirely uninten
tional offence to the Indian medi
cal profession and to Indian sen
timents. The Government have, 
on consideration of their expla
nation, decided to treat the matter 
as closed.”

Then this letter goes on to make ail 
amusing statement.

I am quoting again:

“The post-cards were meant for 
circulation to the Gerthan medt- 
cal profession only and not out
side the country. It appears that 
some of them found their way to 
India...... ”

I cannot understand how this question 
which has injured our national senti
ments, honour and self-respect could 
be disposed of ki this manner. 1
would also ask the hon. Minister par
ticularly, because I am miable to 
understand the sequence of it, as to 
Yfhy thi§ Note was issued by
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the Government of India, Ministry of 
Commerce and Industry, Export 

Trade Control Policy— P̂ublic Notice, 
dated December 16th. It says;

•‘Several representations have 
been made to the Government, 
that consequent upon the ban on 
export of Rauwolfia serpentina 
and other species of Rauwolfia 
there has been accumulation of 
these roots in the country and 
Government should therefore 
relax the ban on exports.”

It wanted the stockists of this par
ticular raw material to inform the 
Government about the quantity of the 
stocks so that they can decide on the 
policy whether to permit export or not. 
I think this is a matter in which a 
total ban on export is completely 
justified. I would go a step further 
and ask after having been througn 
this mire— I think most hon. Members 
know and most of the picture post
cards are here— how could we legi

timately do this? I would even sug
gest not only stopping of exports but 
ask them to start a factory in India 
for the manufacture of the necessary 
drugs which are likely to be produced 
from this raw material. I quoted! the 
extract from the letter of the Cabinet 
Secretariat only to show that simply 
because they said those cards were 
intended for circulation in Germany 
and not outside, the decision has been 
taken to drop the matter. That is a 
superciflious attitude, not in confor
mity with the self-respect of this coun
try.

^ ^  ?trtt

g  I ^ ^

% ^  ?rrT % I

^ ^  «T|cT

^ I  I ^

^  ^  TRT f  'SfRlT ^

^  V .o ,o o o  SFT f  I

^ ^  t  ^  ^ ^  t  •

yr̂ TPT

^ I; 'TO t ,

% ^  ^ f’TTFT? ^  ^  I  ,

I ^sFT-dsnrn: 1 1

f^ T .  1 1  m'K ^  xt̂ 5PTK

^  ^  f  I ^  ^  ^  3 T R f t ^

I  I A ?T'T5T ^

^   ̂ I
qo I

^R»T ^  ^  ^  %

?ftT

dl” n̂T5T  ̂g, ^

«(T^ ^

«TRTT f ,  ^  w n rr  ^ # ^ f h r

I  ftr ^ ?rpT ^
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«rfPT % Vtf^RT ^  ^ ^

^  ^  I ^

^  «n: ^  \

I I  ^  r̂nr
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# 0 ^ 1 K  ft>T f , ^ ^
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f̂PTT I  ^  ?rnT TT̂  Î ?ft 41'̂ ’TT >ft ^̂ TT# 
^  ffr-fFdn ^ 'm  \ ?rrT

=^rf^ I ̂  ^*f^dl I

ft> ^  ^  

^  f? 7 f  5f. T.fl  ̂ t

f̂ ®r», f̂ PT ^  ^  ^

5Tff I, ^  I, r̂n5t t,
^  «ft# 5pt ^  I

^  ^  ?rrr fw^rrr ?r

^ftr ^  ^  5TTT «̂T>̂

f  I

*T^ ^  ^TT^R »f 5 T R  f̂ îlf ^  ^
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Shri Kaniingo: Judging from the 
number of Cut Motions tabled and 
comparing the same with the number 
in the previous years, it is clear that 
the interest of the House in small- 
scale and cottage industries has in
creased considerably. Many speakers 
have referred tb this matter, and 
perhaps the most severe criticism was 
made by one of the early speakers, 
Shri Mohanlal Saksena. I only wish 
that the speaker had cared to read 
some of the reports which have been 
supplied to the Members of the House. 
There was strong rhetoric no doubt, 
but facts bel^ it. It has to be realis
ed and realised clearly that the sub
ject of small-scale and cottage indus
tries is under our Constitution the 
special responsibility of the State 
Governments, The Central Govern
ment can only aid and help, but all 
the aid and help has got to be chan
nelled through the State Governments, 
and the actual admimistration and the 
actual work connected with it has to 
be dVjne by the States. This explains 
why some States have made remark
able progress while others may be 
lagging behind somewhat.

3 P.M.

Since 1953, the Central Government 
have launched upon a programme of 
extensive and intensive developmenll 
of small-scale and cottage industries. 
Government have set up several spe
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cialise<j Boards to initiate programme 
of development and in some cases, to 
implement the same i!n co-ordination 
with the States. Such Boards take 
Cafe of the handioom industry, the 
khadi industry, village industries, silk 
industry, handicrafts. Very recently, 
a Board has been set up to look after 
fioir and small-scale ind*ustrites. It 

is yet too early to assess the results 
nf the programmes which have been 
put into operation only a short time 
ago. Only i!n the sphere of handioom 
and khadi have we got some assess- 
jnent, and that assessment, I hxmibly 
l>eg to submit, is certainly creditable. 
Productiton of handioom has gone up 
from 1,100 million yards in 1952 to 
i,330 million yards in 1954, Sales 
have improved. In the Madras 
Assembly, it was recently stated that 
the sale of handioom cloth by co
operatives alone has gone up from an 
average of Rs. 21 lakhs per month to 
Rs. 27 lakhs a month. Progress has 
been even better in the mean time. 
This indicates that the total sales of 
handioom cloth must have been in- 
< r̂eased considerably throughout the 
couotry because today, a large num
ber of the weavers are still out of 
the co-ODerative fold.

Incidentally, some remarks were 
made earlier in this debate as to what 
has been done by the Government for 
the weavers who are outside the co
operative fold?. Shri Damodara Menon 
has made itt clear that the small 
producers must be organised into co
operatives for their own benefit. 
Therefore, the Gtovemment’s declared 
and consistent policy has been to give 
them facilities and inducements so 
thsc the largest number of weavers 
may come into co-operative societites. 
To bridge the gap between the time 
when the bulk of them come into the 
co-operative fold and now* a revision 
of the policy has been made that fair 
price shops and consiuners co-opera
tives can gi r̂e a rebate of one anna 
in the rupee on handioom cloth which 
they sell which means that when they 
purchase the cloth from anybody, whe
ther it be oo-operatives or indepen

dent weavers, the rebate which is 
offered to the consumer results in larger 
sales which are procured from inde
pendent weavers also.

Shri S. V. Ramaswamy
How much?

(Salem):

Shri ELanimgo: It is only the consu
mers co-operatives and fair price 
shops. The rebate goes to the con
sumer and by implication, because 
there is a larger turn-over, the inde
pendent weaver is also able to sell a 
larger amount of his production.

In the khadi ifndustry, production 
has gone up to goods worth Rs. 3 
crores in 1954 as compared to Rs. 1,4 
crores in 1953. That, I claim, is also 
considerable progress. These figures 
indicate increased employment follow
ing Central Government assistance. 
It has not been possible to evaluate 
such figures iai a wide range of other 
cottage industries. But, an attempt is 
being made by carrying out sample 
surveys. "

The policy of the Government is at 
present to help cottage industries to 
improve the technique of production, 
supply them with better equipment and 
encourage them to use power 
to organise such industries into 
co-operative as far as possible, and 
provide them with a suitable market
ing organisation. The pamphlet on 
cottage industries gives an itfea of the 
assistance giVen in all these directions 
to the various types of industries. 
Since 1954 the Central Government 
have disbursed Rs. 70 lakhs by way 
of loans to small scale industries 
through the State Governments. The 
State Governments have been asked to 
give these loans on litoeral terms. 
The Central Government have promis
ed to meet a portion of loss on 
this outlay. In this matter even, some 
of the States have gone ahead more 
quickly than other States depending 
upon their organisation and capacity. 
To expand* this aspect of flnancidg:, 
small industries, a Corporation has 
been set up early this year which 
will also provide technical assistance 
for production methods. Government 
will shortly set up a marketing ser-
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vice corporation for small industries 
according to the recommendations of 
tne Fond Foundation team. I may 
mention that lor the handloom indus
try, a marketing organisation with 
nearly 190 sales depots and 16 mobile 
vans on roads has been working. A  
net work of chain stores supplemented 
by mobile sale vans is being planned 
for other cottage industries. Our ex
perience in running these 190 depots 
for handlooms will come in usefiil to 
organise sales of other commodities as 
weU.

Groups of small industrifel units will 
be assisted by a central organisation 
which would do the bulk purchase of 
raw materials, set up a central work
shop for certain processes and organise 
marketMg of the finished products. 
In Howrah, such a programme has 
taken shape and the Central Govern
ment have given financial assistance 
to the extent of Rs 14 lakhs. Similar 
organisations have been given funds in 
the Punjab for the cycle parts indus
try, in Agra for the footwear industry. 
This prifticiple will be extended fur
ther.

Another interesting project is to 
set up industrial co-operatives, where 
the workers would be members of the 
co-operatives and share in the profits. 
Three such experimental industrial 
co-<operatives have been started in 
Madras recently for the handloom in
dustry. Here, I must submit that all 
these three are in Malabar. Certain 
comments were made that special 
attention must be paid' to Malabar and 
Travancore-Cochin in the matter of 
cottage industries. We hope that the 
present pilot plan of these three co
operatives wMl succeed and it will en
courage the State Governments to go 
in for more such co-operatives.

In Hyderabad, the Central Govern
ment have sanctioned a sum of Rs. 5 

for the starting of various in- 
^^^dustrial co-operatives. A  similar 

^heme has been put in operation in 
^I'avancore-Cochin. An industrial co

operative to run a match factory has 
recently been set up in Delhi and it 
has gone into production. A  sjieeial 
feature of this co-operatiVe is that a 
portion of the work is done in homes 
while there is a centra! factory for a 
certain process. This is an interesting 
experiment and when ift succeeds, I 
hope it will be multiplied in other 
industries and in other parts of the 
country as weU.

The Small Industries Board have 
programmed for five Industrial estates 
in 1955-56. These w ^  be organised 
either by the State Governments de
partmentally or through co-operatives 
which would collect suitable land, 
construct buildings, lay out roads, 
provide water supply and power etc., 
and rent out the buildings for small 
industries. The Saurashtra Govern
ment have already planned such indus
trial estates costing more than Rs. 20 
lakhs. Similar industrial estates are 
planned by the State Governments like 
the Punjab and Madras. With the 
success of the venture in Saurashtra, 
Punjab and* Madras, it is natural that 
they will be multilplied in other parts 
of the country.

A  remark has been made that ample 
progress has not been made in the 
organisation of the small industries 
institutes about which information was 
given to the House. I might mention 
that it is not easy to recruiJt suitable 
staff to man the institutes. Fortunate
ly we have been able to get the Direc
tors of the four institutes and some 
subordinate staff. As soon as suitable 
housing and land are available, the 
institutes will be set in motion, and 
when the branch institutes like the 
one which is planned ih Travancore 
goes into operation, I believe the 
momentum of progress in this sector 
of industry will be better and more 
pronounced.

Where industrial groups are brought 
together, the Central Government pro
pose to give assistance for suitable 
housing colordes. A  lifegiliming has
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already been made in the handloom in
dustry, where the Centre are propos
ing to give 25 per cent, of the cost of 
each house as an outright grant and 
50 per cent, as long term loan. This 
is a significant project, because once 
it succeeds, as it has succeeded in 
the one place where we are planning 
to help, it will solve a great deal 
the difficulties in regard to the colonies 
where the artisans live. Though this 
is not a small progress to report within 
the short jjeriod of two years, yet 
considering the size of our country 
and the number of people engaged in 
cottage crafts and its proportion to the 
total population, efforts have to be 
increased by hundred times to regis
ter any impact on the lives of the 
craftsmen or the economy of the 
nation.

We have to realise that the survival 
of a craft will depend upon its capa
city to satisfy the demands of the 
consumer both î n quality and in price; 
and the craftsman can survive only if 
he is able to earn enough to provide 
for himself not only the bare neces
sities of life but also have the pros
pects of a better earning for a fuller 
life. This he can achieve only i»f he is 
able to improve his technique of pro- 
d'uction, by using better tools, better 
processes of manufacture, cheaper 
raw materials, and on the whole by 
reducing the cost of his product. Dur
ing the past half a century and more, 
enterprising craftsmen in different 
parts of the country have been making 
efforts in these directions with more 
or less success. For example, the 
weavers of Madanpura in the State of 
Bombay, the metal workers of Howrah, 
the cycle parts and sewing machine 
parts manufacturers of Punjab and 
PEPSU have been able to face success
fully fierce competition in their own 
littes.

Here, I would like to refer to 
certain criticisms of the Textile En
quiry Committee with which I had the 
honour to be associated. I wish Dr. 
Rama Rao had taken the trouble to 
read the report more carefully, and

also waited to see the appendices. I 
would ask the House to make up its 
mind whether it wants the bulk of 
the population who are engaged in the 
handloom industry to be satisfied with 
a pittance of wages of about 12 annas 
a day or to improve their condition.

I was talking about the weavers of 
Madanpura. It is a splendid sight to 
see these men. They have improved 
their technique out of their own intel
ligence. They have developed some
thing like what you call today the 
automatic loom, or the take-up-motion 
loom as we call it. And they are 
able to work in the city of Bombay 
in competition with the most advanced 
mills of the country.

When we talk of handlooms, let us 
not forget that the handloom is not a 
standardised tool. There are looms 
which can produce three yards a day; 
there are looms which can prodlice 
ten yards a day. There are also fly- 
shuttle looms and there are various 
other kinds of good tools, some very 
primitive, and some a little advanced. 
All these advancements have been 
made by the craftsmen themselves.

If the intention of the House is that 
the man behind the loom should im
prove himself, you must give him an 
efficient tool. You must give him 
facilities for pro(Jucing more and 
cheaply too. To tie him down to an 
inefficient total is to tie him down to 
perpetual slavery. When the Com
mittee recommends that the powerioom 
should be substituted where power is 
available— and power is not going to 
be ^available all over the country— ît 
is not saying anything new.

My hon. friend Shri* G, H. Desh- 
pande has told you what has h^>pen- 
«d in Malegaon and in many other 
parts of the Bombay State. There the 
weaver himself has gone in for the 
powerloom. The trouble about power- 
loom is this, namely whether Govern
ment are going to help the weaver to 
own the tool himself and operate it, 
or whether an organisation ite going 
to be set up where thert will be a
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factory and he will be merely a wage- 
earner there. The Committee has re
commended that to prevent the type 
of development where the self
employed labourer will not degenerate 
into a wage*slave, he must be given 
facilities to provide himself with better 
tools which he is doing by himself.

When you talk of unemployment, as 
my hon. friend Shri G. H. Deshpande 
has said, the visual proof is there. 
In Malegaon, ifei Jalgaon, near Nasik 
and various other places where the 
weaver has taken to better looms, 
fly-shuttle or take-up-motion looms or 
powerlooms, their production has in
creased. Their earnings have increas
ed. And employment has increased by 
leaps and bounds. This is a visual 
demonstration. It does not require 
figures. It does not require arithmetic; 
it does not require paper.

Instead of this operation going on 
in an unplanned way, the Committee 
has recommended that it should be 
done in a planned way and with ade
quate help, so that the weaver can 
better Ws lot and shall not be con
demned to live a poor life with 12 annas 
a day.

Shri Kanungo: That is on an ave-̂  
Tage; ten days is worse, and there are- 
many who are without work even for 
ten days. But the general average o f 
the Committee is that no one has got 
work for more than 200 days. And. 
the Committee has suggested that 
steady work should be provided for* 
300 days and with a reasonable liJv- 
ing wage. And when you see the- 
other recommendation of the Committee 
that the entire expansion of the tex
tile production should be reserved to- 
decentralised units, ultimately for the 
additional production which is requir
ed over and above the present produc
tion, i.e. 1,600 uillion yards, not only 
will those displaced 1,25,000 i>eople 
will be employed but double that 
number will be required to prodHice 
that, apart from the question of em
ployment i*n the other sectors, or 
other aspects of trading, transport and 
cotton growing. That is a point which 
can be discussed. I would like ta 
discuss it in another opportunity if I 
get i't but I wish that Dr. Rama Rao- 
mil read the report carefully and work 
out the arithmetic.

Shri S. V. Ramaswamy: Have a two 
hours’ debate on that.

Dr. Rama Rao; May I point out to 
the hon. Minister that the Report it
self says that about 1,26,000 people 
would be unemployed in the flist five 
years?

Shri Meghnad Saha: You are talking 
of the use of modern tools by the wea
vers. May I know whether you have 
organised a hire purchase system for 
giving the weaver modem machinery?

Shri Kanungo: Yes, exactly. This 
is of course a guess, but assuming that
1,25,000 people will be unemployed—  
and the Committee has put the worst 
case— ît has merely calculated arith
metically on the basis of a production 
of 1,300 million yards that you are 
having the present number of people 
engaged for only 200 days in a year. 
Now, the Committee recommends.......

' Shri S. V. Bamaswamy: This is 
:% êpng. People are not finding work 

for ten days in a month, and 
yoii calculated 200 days.

Sfari Kanungo: That is one of the 
suggestions of the hon. Member. I f  
the House adopts the sueggestions of 
the Committee, then certainly that is a 
way by which it can be accelerated.

Now, I just digressed into it only 
because I did not want to discuss the 
details of the report of the Committee 
<s such. But the basic fact I wanted 
to point out is this, that not only in 
weaving, but in all other iniJustries, 
imless the workman is provided with 
better toote, unless he acquires b e t t e r
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tools and better methods of production, 
he cannot progress. During the past 
half a century and more, enterprising 
craftsmen in different parts of the 
country have been making efforts in 
this direction with, more or less, suc
cess. It is curious to find in the 
weaving sector how many improve
ments have been made in the course 
of the last half a century. Unfortu
nately, such achievements are few and 
far between, which only proves that 
if adequate facilities are available in 
aU parts of the country, the craftsmen 
and the small producers can hold their 
own under any circumstances. And 
that is exactly what the Government 
want to provide.

The Ford Foundation team in their 
report have said:

“The challenge for rationalisa
tion must be met as a part of a 
forward-looking industrial prog
ramme that will encourage and 
accelerate evolutionary growth. 
Without rationalisation, the natural 
talents of the Indian workers and 
craftsmen are being wasted in a 
hopeless race against modern tech
nology. Unless and until these 
workers are helped to produce 
more goods and more wealth, 
neither wages nor living standards 
can be raised. To prevent rationali
sation, to stop the process of 
modernisation is not only illogical 
but it will force stagnation and 
retrogression of small in(Justry.”

Products of cottage crafts and smaU 
industries not only face competition 
from the products of capital-intensive 
factories using methods of mass pro
duction but also competition inter se. 
For example, the weaver of Orilssa 
complains against the weaver of 
Andhra who is able to offer better 
quality at cheaper rates. The lock- 
maker in Bihar complains about com
petition from the lock-maker in Ali
garh. And yet, it has been demons
trated that wJ?th improvements in the 
methods of management and prod îc-

tion, it has been ]jossible: for a co
operative society in South India to sell 
grey goods in competition with textile 
mills during a period of. recession in. 
early 1953. By judicious management 
over years, the society has been able 
to provide not only steady earnings to 
its members but such amenities aŝ  
water-supply, education and substan
tial stone-buUt houses for some of it»- 
members. .

Examples can be quoted for othei' 
iftidustries. But it haa to be frankly 
admitted that such instances are rare. 
Here I would like to digress a bit and 
refer to the lock manufacture of: 
Aligarh, which the hon. Member from 
Aligarh mentioned. Aligarh today 
enjoys a pre-eminent reputation ifn the- 
manufacture of locks, and the U.P. 
Government is doing the best it can 
to stabilise and improve pro
duction and salie. The trouble, how
ever, with the indlistry is that it is 
run by very small men who cannot 
afford to buy raw materials at the- 
cheapest price and have not got hold
ing power. And worst of all, there 
are unscrupulous producers who pass 
off inferior goods labelled as superior. 
These aspects are beifng taken care of 
by a scheme of voluntary quality 
marking organised by the U.P. Gov
ernment, and once it gathers momen
tum, I believe the lock industry of 
Aligarh wiftl find: its place, as it did 
before.

This again jxroves that by adopting  ̂
efficient methods of management and 
production, it is possible for cottage 
and small-scale industry products to 
face any competititon. The nature of 
such improvements will vary from in
dustry to industry and from area to 
area, according to the needs of each 
case, and! wiU be governed largely by 
the existing economic and sociological 
condHions. m the search for right 
methods, there may be mistakes an<J 
errors, but if we continue our efforts 
with determination and purpose, we 
are sure to achieve success. We have
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to realise that ultimately no method 
x>f production can survive iff it does 
not offer the consumer competitive 
■quality and price. The common con- 
'^umer is interested in the product and 
not in the method of itts production. 
To him, it is immaterial whether a 
match box is produced in a factory or 
in a cottage, unless he has developed 
a particular social and economic out
look and attitude— which in any case 
-will be uncommon.

Shri Meghnad Saha: Are these
maxims agreed to by the Congress, 
"because they believe in vedic instru
ment <=?

Shri Kanungo: As long as Shri Saha 
agrees, I am happy.

Acharya Kripalani (Bhagalpur cum 
P u m ea); He is speaking in the House. 
It is nnt a Congress meeting.

Shri Kanungo: To reach a stage 
where the products of small indus
tries and crafts can hold their own 
against any competition, in other 

♦words, when the individual and cottage 
craftsman and the small piroducer have 
attained that degree of eflRLcient 
management in prodViction, much sup- 

-port and many props have to be pro
vided and the consumer has to accept 
■a certain amount of self-denial in the 
interest of national economy and well 
being of a large number of the popula- 
“tion. Some of the devices for provid
ing this support arte the positive steps 
which I have enumerated earlier, like 
help to cottage industries to improve 
their technique and productiton, supply 
to them of better equipment, encoura
gement to them to use power and to 
organise such industries into co-opera
tives as far as possible and provision 
of suitable marketing facilities. There 
are steps of another nature like reser
vation of certain varieties of textQes, 
•prevention of installation of new looms 
in mills, refusal of permission to open 
;new large-scale leather tanning estab- 
'lishments or units for the manufacture 
«of footwear without assessitog their

effects on the cottage industry, refusal 
of permission for opening new large- 
scale manufacturing establishments and 
establishments for the manufacture
of agricultural implements of certain 
types. Differential excise duties have 
also given an advantage to handloom 
cloth, soap, footwear, matches and 
paper manufactured in cottages and 
small establishments. Personally, I
believe that if we can adapt
the fundamentals of technological
advance to the methods of pro
duction in decentralised units of self
employed craftsmen or small establish
ments for different process and evolve 
methods of efl&cient management, we 
will not only be able to do without 
the props and supports in course of 
time, ultimately, but our production 
can expand without limit with less 
intensive investment and' they will then 
provide the base for a better life to 
the bulk of our populati*on. In the 
process, there will be certain changes 
or shifts in the pattern of employment, 
but on the whole, the prospect of 
larger and still larger employment 
will always be there only if we reso
lutely turn our face against stagna
tion, which will mean certain retro
gression.

Finally, I would submift that during 
the last two years the efforts of the 
Government have been intensified 
many.fold. I can say that while upto
1953, the total expenditure incurred in 
these matters was only Rs. 50 lakhs, 
the expenditure incurred in 1953-54 
and 1954-55 has been Rs. 584 lakhs and 
Rs. 972 lakhs respectively. The ex
penditure by the Central Government 
since 1953 ite more than Rs. 15 crores, 
which is appreciably more than the 
total expenditure by all the States 
put together since the commencement 
of the first Five Year Plan, viz,, 
:Rs. 6;3 crores. Therefore, I submit 
that the Central Government has 
played more than its part......

Dr. Lanka Snndaram: More than its 
part! You pat yourself on your back.

Sbri Kanungo: .......because as I
have said earliter, the State Govern
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ments are primarily responsible for 
these items and their total expenditure 
is less than half oi that of the Gov
ernment of India in the last two 
years.

Kmnari Annie Mascarene (Trivan
drum) ; I have been litetening with 
great care to the arguments put for
ward by the hon. Deputy Minister in 
support of the Government’s policy 
regarding industrial progress. I ap
preciate the sentiments as regards Ihi* 
provement tfone by this Government, 
but at the same time, I wish to put 
the overall pitture of trade and 
commerce during the last 8 years as 
managed by the Ministry of Com
merce and Industry on behalf of the 
nation. There may be— in fact, there 
are— ^many industries started. I am 
not now interested in the nature of 
the principle we follow, whether it 
is mixed economy, whether the private 
sector overwhelming the public sector, 
whether the public sector is working 
efficiently, all these, I am not concern, 
ed with now. What I am concerned 
wilh is whether our indiistry and com
merce policy followed during the last 
8 years has been iii any way helping 
to increase the treasure resources of 
the country or whether industry and 
commerce have bled the country white 
in spite of the foreign aitis we are 
getting. To understand the picture 
correctly with facts and figures pre
sented by the Government, I wish to 
recall the accounts given by the Gov
ernment in this book of 1955 on 
Foreign Trade and navigation in India 
to point cut to the Grovemment that 
the export and import trade followed 
by the government is not in favour 
of increasing the wealth of the country. 
The figures given in that book tell us 
that We have been on the decrease in 
exports from 1953 to 1954 by Rs. 1,947 
lakhs and in 1955 by Rs. 1,114 lakhs. 
Th’̂ s shows that we are on the decrease 
in exports. The account shows that 
there is more of import than of 
export which is detrimental to the 
national wealth of the country. Page 11 
shows that the ultimate result of our 
industry and commerce is this. It is

for this Mi<nistiy to scrutinise the 
factors that have brought about these 
results which, in the k»ng run, would 
react with dangerous consequencesi 
on our economic structure, financial 
stability and in mcdntaining the eco- 
nomit resources of the country.

Let us have a cursory glance at the 
foreign aids we are receiving. The 
nature of the foreign aid as reflected 
by the import and export of treasure 
is detrimental to our treasure re
sources. Whatever be the nature o l 
the loans, notwithstanding the fact 
that we have received technical aid,, 
notwithstanding the fact that our in
dustrial resources are developed and 
that our food problems are getting, 
settled, I wish to remind the Govern
ment that foreign aid, the more w e  
get, works in a vicious circle of. 
bleeding ttie country white of our re
sources. ,

At this juncture I wish to recall 
memory the reaction that this coun
t r y  has been showing during the last 
few years, in fact for ages from the* 
Moghal period onwards, to the British 
period, when the treasure of our 
country was exploited and has con
tinued in a more settled measure by 
the so-called foreign aid as proved by 
the accounts given in Foreign Trade- 
page 11, introduction. I, therefore, 
request (Government that proper mea
sures should be envisaged to direct 
the channels of trade and commerce 
in such a manner as to prevent the 
flow of our treasures through subter
ranean channels into the coffers a t  
international funds.

The next is with regard to foreign; 
aid as we envisage it. What is the 
balance of foreign aid so generously 
given, balance of the import and ex
port in the international field of trade- 
and commerce? In other words, do- 
the countries that help us with tech
nical advice, patronise us by encourage 
ing export itato their coimtries? That 
Is the question. The figures given Im 
this book show that they do n o t
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The imports from Commonwealtli 
countries do give us some encourage
ment. At page 18, the accounts show 
»ttiat imports are in no way decreased. 
It is congratulatory to think today 
th at our xelationship with the Com
monwealth countries has given us 
-sufficient export to enter into the trade 
and commerce of those coxintries. On 
page 20, the account shows that dur
ing the last few years the imports from 
^ .S .A . has been on the increase. 1 
■wish to ask the Government why 
'measures have not been taken to 
•equalise the "balance of trade relations 
'SO as to find a marlket for our goods 
in  the Commonwealth and U.S.A. 
countries whilch are trying to keep 
Tip the laest of relations with their 
«ids and plans. Nor are we wiser in 
«our exjport with other countries.

I  am now coming to exports. 
Hitherto it was imports. Wi<th regard 
to exports, the account given on page 

' 24 shows that the total export to the 
Commonwealth countries has given us 
encouragement no doubt. But the 
’*ame page shows that the U.S.A. which 
3s showing generosity with so many 
••aids does not show the sincerity of 
^ts aid by encouraging or patronising 
^ur exports. On page 26, the results 
show that in 1952 we had 93 crores 
as exports to U.S.A. but in the end 
jof 1954 it has fallen to 11 crores of 
•dollars. Page 23 of the account shows 
-that the As?an African countries have 
taken to encourage our export steadily 

vduring the last 3 years. From the 
/above fijgures, the Government would 
••do well to open their eyes to scruti- 
-nise who are our real well-wishers and 
try to encourage and concentrate our 
•trade relations with them and also 
other relations and enrich not only our 
trade and commerce but also our 
iititemational wealth.

Then. <ioming to my own State, 
’Travancore-Cochiti, we contribute 
R55. 50 crores to the treasury, and that 
is, as the account shows here. Fifty 
crores of rupees are contributed by

Travancore-Cochin, What <Jo we get? 
We get absolutely nothing except un
employment and that is increasing 
almost every day.

With regard to the prawn fisheries, 
the hon. Deputy Minister said consume 
more wl*thin the country. Here is a 
trade that has been bringing into the 
country Rs 3̂  crores from Burma. 
Simply because the foreign exchange 
rate is not settled, the Burma Govern
ment have suspended the trade rela
tion for an indefinite period. It is 
left to the Ministry of Commerce and 
Industry, is left to the Ministry 
of Finance and it is left to the Foreign 
Minister to settle that as soon as 
possible so that we may have this 
question settled, which will be giving 
emplo3TTient to more than 12 lakhs of 
people. Otherwise, 12 lakhs of people 
are going to be confronted with un
employment and the Government has 
to reckon with that fact very seriously.

The hon. Minister has been referring 
to other cottage industries supported 
in our country, I wish to tell the 
hon. Minister that the balance of pay
ment has been decreasing on account of 
encouraging foreign imports like paint 
and the policy of importing deliberate
ly these things which can be made in 
this c»untry. Si^milarly, we have in 
Travancore-Cochin a number of indus
tries which are being run as losing 
concerns. There are so many indus
tries like that a list of which I have 
given to the Planning Minister and 
asked him to include these in our 
next Five Year Plan. The reply I 
got was that it did not come from the 
Sarkar. I have come here as the 
accredited representative of the people 
and their voice does not count for 
including those i<ndustries in the next 
Five Year Plan. It must come from 
the Government which is not steady 
in Travancore-Cochin and which falls 
from one pinnacle to another!

Therefore, I have not much to say 
except that they should take up serious, 
ly the question of developing the
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.industries in Travancore-Cochin State, 
because that State is a deficit area 
with a growing population contribut
ing Rs. 50 crores and demanding their 

xights; and if ignored, we shall see that 
fin our turn we throw the Government 
.overboard.

Shri Jhanjhimwala (Bhagalpur Cen- 
‘Ira l): Sir, it would be unfair to our 
Commerce and Industry Minister if I 
db not say that he has literally follow- 

*ed and carried out successfully the 
industrial policy of the Government so 
ia r  as the private sector is concerned. 
'But only some of the private— the so- 
called private— sectors who can be 
numbered have been attended to and 
•evidently there has been more produc
tion: while other private sectors where 
millions and millions are working have 
iDeen ignored. When I heard the 
"Deputy Commerce Minister, I was 
■simply amazed when he gave the ex
planation about the responsibility of 
‘the Central Government to the State 
Government. I shall invite his atten
tion to Constitution (Third Amend
ment) Act. If he had mind to do any
thing in the matter he could have done 
a lot in the matter. I wanted to speak 
on the Report, but the Deputy Com- 
jnerce Minister has provoked me to 
iflilate on the small sectors who have 
been working in villages and who have 
toeen thrown out of employment by 
jthe big industries. The Deputy Com
merce Minister remibds us of the 
:school-boy economic theory that it is 
the cheap and quality goods which will 

•find market in the country. It is in 
the interests of the consumers that 
there shall be cheap and quality goods. 

'We have heard of this theory and have 
rbeen hearing of this theory since we 
•read in schools and colleges, but this 
theory is unrealistic so far as the con- 
<iition of India is concerned. It was 
exploded so far back as in 1920. I 
had hoped that our Government had 
realised by now that this theory does 
not apply to Indian conditions. It 
is to be regretted that even now our 
Ministry should be sticking to that 
•theory.

I shall give you an example. The 
Report of the Commerce Mitiistry has 
shGWii wonderful results— încreased 
production and Rs. 31 crores more 
export. How does it affect the millions 
of the people in our country? I have 
not been able to understand this. In
creased production by itself is no solu
tion to remove the poverty of our 
people. It has been admitted on all 
hands— even by our Finance Minister—  
that though there has been greater 
production, there has not been a simult
aneous and corresponding flow of pur
chasing power in the country. Kox 
only has there been no simultaneous 
and corresponding flow of purchasing 
power among the people, but whatever 
little purchasing power these poor 
people had has been exploited by tHe 
overflow of these mill-made ana 
foreign goods in our villages, I had 
an occasion to go to the villages and 
remaining there for about a week in 
January during which period I studied 
the conditions there. I hear the 
Government taking sample surveys of 
unemployment. I shall ask them not 
to take sample surveys among a few 
workers herfe and there, but to go 
to the villajges and find out how much 
unemployment i*s there, what is their 
daily earning, whether they are going 
to bed in the night even without tak
ing food or with full bellies leavina 
aside overloaded bellies as we are 
doing here.

We say that our standard of living 
should De increased and they take 
pride in saying that it has increased. 
I also feel that it has increased. In 
our quarters I find that our latrines 
and bathrooms have been changed with 
marble-stone flooring. This way we 
feel that our standard of livitog has 
increased. Sitting here in Delhi we 
feel that our standard of living has 
increased. It is not a matter to be 
taken so lightly. It is a very serious 
thing and I shall invite the attention of 
Government that they should think 
over the matter more seriously. We 
used to say that the British Govern
ment was ruling from Delhi but we 
are still ruling from Delhi, I thought
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it had an allegorical sense, but it has 
a literal sense. If the Planniftig Com
mission wants to make out a good plan 
for the amelioration of the poverty 
of the people, they should not sit here 
in an air-conditioned room, but go to 
the villages and sit there day in and 
day out. Only then they will be able 
to make out a good plan. Only then 
they will be able to see the truth or 
otherwise of the theory which has 
been propounded that it is the cheap 
and quality goods which will go in 
the market

We are always reminded of foreign 
countries. We are told again and 
agai^ that they have developed be
cause of big industries; and we should 
follow in their footsteps, Compari- 
sion is made with foreign countries. 
This is most misleadiiig. I was going 
through the Econcmnic Report of the 
President of the U.S.A. and I have 
found that there is unemployment 
even in certain well-developed countries 
like the U.S.A. My hon, friends will 
put forward an argument and say, 
when there is unemployment Tfn such 
a developed country like America, why 
should tJiere not be unemployment here^ 
If there is so much unemployment there, 
proportionately according to population 
if there is so much more unemploy
ment here, we are to be excused. The 
other day our Home Minister was 
quoting the figure regarding critnes 
here in India and in other countries. 
But as I have said, such figures are 
must misleading. How many crimes 
our policemen register here in India? 
What is the efficiency that our police
men have here in India? It is quite 
good JO argue in the Parliament and 
to tell us “Well, there are so many less 
crimes here” . This can console 
people who do not look at the actua
lities of the thing, but critic like 
Acharya Kripalani, find that the crimes 
are not enli.sted, Acharya Kripalani 
will be dble to contradict it but per
haps he has not got machinery where
by he ê an gather the figure and con
tradict the Home Minister “Well, the

figures given by you are most mis
leading” .

Acharya foipalani: And mislead the 
public.

Shri Jhanjhunwala: Similarly, 1
would say about the figures and the 
hopes given by the Government that 
the big industry will solve our prob
lem. Shri Saksena, the other day, 
said that it is a question of faith with, 
hisn. There is no question of faitn 
or no faith. It is a hard fact that this 
patem of^economy is not going to solve 
the problem of India. When you taiK 
of the U.S.A., when you talk of the 
U.S.S.R., look at the population per 
square mile there. In the U .S.A., tne 
figure is 52 per square mile, 
in Canada 2:6, in China 124:8, 
in the U.S.S.R. 23:4 and in India 292. 
They will say “Look at the figure of 
the U.K. which is 532” . I shaU tell 
them that U.K. undoubtedly is a- 
small island, but let them look at its 
other colonies where they are sending 
their goods.

Mr. Chairman: There are quite a 
number of speakers yet and I would 
request the hon. Member not to take- 
any more time.

Shri Jhunjhunwala: 1 wanted to say 
something more, but, as per your 
order, Madam, and as Acharya Kripa
lani tells me that I have spoken enough, 
I shall sit <lown.

Dr. Krishnaswami (Kancheepuram): 
I listened with interest to my hon, 
friend, the Deputy Minister expounding 
his theory of how small-scale industries 
should be developed. I do not have on 
this occasion time to enter into the ar
guments that he has propounded 
or to rebut the case that he 
has put forward and shaU reserve my 
remarks for subsequent occasion. I 
should like to deal with two facts which 
have been mentioned frequently in the 
press and which come up for debate. I  
refer to the National Industrial De-
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velopment Corporation, which after a 
prolonged period of gestation has come 
into being but of which we know 
precious little. I believe that the 
House will agree that we should have 
as many of these agencies as possible 
provided we know what their func
tions are, provided we know that their 
functions do not overlap and provided 
we know that they would be la a posi
tion to translate their objectives into 
practice. The I.F.C., the I.C.F.C. and 
the National Industrial Development 
Corporation are three bodies meant to 
channel savings into investment. How 
do their fimctions harmonise with one 
another? Do they overlap one another 
and what is to be their objective? In 
these days of high taxation of per
sonal incomes, it is elementary to sug
gest that savings from individuals are 
bound to diminish. Public saviniss 
have necessarily to be channelled into 
investment and this is important from 
the angle of development. The economic 
need today is to have more venture 
capital flowing into industries. I hope 
it will be possible for the National In
dustrial Development Corporation to 
fulfil a positive role. The National 
Industrial Development Corporation 
jan fulfil a more positive role, not 
only by taking account of commercial 
considerations but also by recognising 
welfare considerations, such as 
regional industrial development of our 
country. It is sometimes said by my 
hon. friends that it is not necessary 
to consider these problems of regional 
industrial development, but I venture 
to place......

The Minister of Commerce and In
dustry (Shri T. T. Krishnamachari):
Which hon. friend, may I ask?

Dr. Krisiinaswami: I think some of 
my hon. friends from the Treasury 
Benches themselves have sometimes 
tended to pay lip homage to regional 
industrial development, but when it 
comes to the translation of policies 
into practice, they have been inclined 
to adopt a different attitude. I 
should like, therefore, to refer to the 
basic issues involved in  this question 
so that I may have a clear enuncia- 
78 LS.— 4

tion of poUcy from my hon. friend 
over there.

At present, our ken of economic 
vision is fettered by considering only 
Bengal, Bihar and Orissa, where 
material resources exist in abundance. 
The principle governing the location 
of industries and townships should 
be gone into much more tiioroughly 
than in the past. My hon. friend, the 
Commerce Minister, once broached 
the idea of 50 to 60 industrial town
ships in this country. But how can 
50 to 60 industrial townships come into 
being unless we revise our ideas 
where an industry should be located. 
It is well known and it is a fact 
which is recognised that the distri
bution of material resources is always 
bound to be uneven. There has been 
unevenness as between different parts 
of the world but has not prevented 
this dispersal of economic develop
ment. Japan, for instance, without 
iron ore and coal, fabricates steel and 
competes with many countries more 
richly endowed by nature. Dundee, 
for instance, proauces jute goods with
out the necessary raw material being 
close to it. What I would like to point 
out to my hon. friend is that in con
sidering the location of industries, he 
should not only take account of 
material resources but human re
sources as well, which are as impor
tant if not more important from the 
view-point of economic development. 
It is said that India is one economic unit. 
I agree, but at the same time we have 
to take account of the limitations of 
and qualifications to this argument 
We have to remember that the size 
of this country is as great as Europe 
excluding Russia; it is about 1900 
miles in length 1800 miles, in breadth 
and distances that separate one region 
from another have to be reckoned 
with. By all means let us be proud of 
Bhakra-Nangal or the Damodar Valley 
Prmect or the new industrial town
ships tliat may spring up around 
Rourekela. No one denies that such 
development indirectly helps the whole 
country. But this does not imply that 
our task is merely to look for material
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[Or. Krishnaswami] 
resources and then to gravitate our 
industries near them as in the case 
private entrepreneur. What is the 
^unction ol planning if it does not take 
into account the basic principle of eco
nomic statesmanship, namely that the 
material resources should not be al
lowed, as far as possible, to create 
great disparities in human welfare? 
It will be recognised I hope that the hu
man resources in the South, in Maha
rashtra and in Eastern Uttar Pradesh 
are no worse than in regions where 
these new industries wiU be started, 
and it is, therefore, best to encourage 
the development of industries in these 
backward areas. From another point of 
view, this would lead to a levelling up 
of economic opportunities. Indeed, in 
one instance, the Government of India 
has made a reluctant concession to 
this principle. Thus it has been laid 
down that new textile mills should be 
situated outside Bombay and Ahmed- 
abad as far as possible, so that there 
might be a greater dispersal of econo
mic development. Why should not this 
principle be extended further? Since 
we are endowed more equally in 
human resources .the location of in
dustries by the public sector through 
the National Industrial Development 
Corporation has to talce greater ac- 
coimt of the great economic opportuni
ties that would be created by location 
of new units. I cannot understand 
why a steel fabrication industry, for 
instance, cannot be started in the 
south. Undoubtedly the argument 
against starting all industries is that 
simpler, processing industries can be 
started near the places where raw 
materials are located. But there is 
no reason to prevent the establishment 
of more complex processing industries 
in places far removed from material re
sources. The sound rule to follow Would 
be that where the value added in the 
process is much greater than the raw 
material and the other incidental 
costs, industries should be located in- 
distant areas. What is the problem of 
economic statesmanship if it is not to 
ensure that material disparities are 
not fully reflected in differences in

welfare? No, one disagrees with the 
proposition that we should exploit 
our resources to the full. No one for 
a moment suggests that this should 
not be done but I should like to point 
out that this problem of human re
sources cannot be ignored and we 
must realise that, if other countries 
have progressed satisfactorily without 
the bulk of the raw materials in their 
countries. We in this country can also 
progress by adjusting our economic 
vision by equalising the economic op
portunities in different parts of the 
coimtry. This problem cannot be ap
proached only by the Ministry of Com
merce and Industry and that other de
partments notably the Planning de
partment has to adjust its vision. I 
hope that the Minister for Commerce 
and Industry will educate himself and 
convince his colleagues in the Cabinet, 
the Planning Commission and the 
other bodies who up till now have not 
given suflacient thought to this aspect 
of the question.

4 P.M.

Sometimes hon. Members suggest 
that it is parochial to think of the 
advances that have to be made in 
backward areas. But may I affirm 
strongly that when we are considering 
the development of a big country like 
ours, where we have wide disparities 
existing in different regions, we c ^ -  
not have the unity of India established 
on a solid and durable foundation un
less we have a positive policy for 
rectifying the economic inequalities of 
different regions. I realise that pub
lic savings channelled through the 
National Development Corporation 
while playing a positive role would at 
best be a minor role. In more senses 
than one, it is bound to be a marginal 
role. As far as the growth of private 
sector is concerned, the limitation to 
this argument is that today personal 
incomes are taxed so heavily that it 
might be difficult to find enough re
sources for large amounts being di
verted into industries. 1 trust that the 
Minister of Commerce and Industry
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when he considers some of these as
pects, when he is more definite on the 
role which the National Industrial De
velopment Corporation should perform 
will take into account the economic 
needs of the regionally backward 
areas and sponsor such measures as 
win lead to a progressive increase in 
welfare. What the advocates of 
regional development affirm Is that 
while, there may be diversity let there 
be diversity of economic development 
on the same plane instead of diversity 
on different planes, as is the case now.

Shri S. C. Deb (Cachar-Lushai 
Hills): I thank you for giving me this 
opportunity of taking part in this de
bate. I offer my thanks to our hon. 
Minister for the favourable balance of 
trade and for the steady increase in 
production in 1954. Just as the In
dustrial Development Corporation is 
contemplated to step up production 
both in the private and public sectors, 
may I draw the attention of the hon. 
Minister to the small scale industries 
ard suggest that some specific assign
ment should be made for them so that 
they could be developed in such a 
way that they could not be competed 
with by the bigger industries.

I would lik e  to draw the pointed 
attention of the hon. Minister to tea 
estates in Assam. I would like to speak 
on the plantation industry in my State 
of Assam— t̂hat is, tea. Though Gov
ernment is getting a sizeable income 
from tea, the actual position is not 
good in my State. The actual position 
Is this. The foreign companies are sel
ling tea gardens to our Indians, who 
are unaware of the true position, at 
exorbitant prices. I would like to 
draw the special attention of the hon. 
Minister to my district of Cachar. 
There the position is still worse. I 
^  giving some figures which are sub
ject to correction. In my district, the 
tea plantation area covers about 75,000 
acres of land; out of this, 15 thousand 
are already dying out— that is, giving 
no yield. Of the remaining 60 
thousand acres. 45 thousand acres of 
plantation area -f 60 years old. That

is the state of affairs. It “ requirei 
special replacements and rehabilita
tion and other improvements in that 
direction. But the planters who are 
nmning the show are indifferent and 
that way the whole industry is fast 
deteriorating. Out of 75 thousand acres, 
only 15 thousand acres are economical; 
four-fifths of the whole plantation had 
become un-economical. If this position 
is allowed to continue, the industry 
will have a very bad shock. I am giv
ing a warning to our Government if 
thedr special attention is not drawn to 
this industry, the position will not last 
long.

Another thing Is this. Europeans 
are very much busy selling their tea 
estates at 25 times their share value 
in the markets. In that way, they earn 
25 times more money than their real 
share value. That is a loss to the 
coutnry and that should be borne in 
mind. The Indian buyers who purchase 
the gardens at such exorbitant price 
will suffer when there is a fall of price 
in the tea market After some time, 
the prices will normally come down 
and then the tea industx^ will face a 
very unhappy situation. We know of 
the crisis of 1952. In my district alone,
15,000 labourers are already surplus. 
There are 160 thousand labourers and 
if these tilings continue, most of this 
labour force will become surplus and 
there will be an unemployment crisis. 
Thai thing should be borne in mind. 
So, the industry should be controlled. 
What I suggest is this. Government 
should control the price; when a tea 
estate is going to be sold, the reason
able price should be the market price 
according to the share value.

Wh^t I would like to suggest is that 
Government may purchase all the 
share capital. They may purchase it at 
a very low price, and in that way 
that industry can be saved.

Mr. Chairman: His time is up.

Shri S. C. Deb: I have very many 
things to mention.

Mr. Chairman: I would ask him to 
finish now.
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S M  S. C, Deb; But I am drawing 
the special attention of the Govern
ment to this, and if the industry is to 
be saved some special care and atten
tion should be givoi to that industry.

ghri A. M. Thomas: At this late
hour I do not want to indulge in any 
superlatives. But it is only fair to join 
with those persons who have paid a 
tribute to the work of the Ministry, 
and it has to be fairly admitted that 
the Ministry has done good work dur
ing the current year.

In the matter of production there 
has been a marked advance in the uti
lisation of idle capacity in the country’s 
manufacturing plants. There is a 
reference to the low volume of motor 
car demand which stunts the in
dustry’s growth. Greater mobility can 
introduce new forces in our economy, 
and a narrow approach to the pro
tection of a few people should not 
blind the Government to the need for 
an expanding motor car industry with 
an increasing number of users.

It has to be admitted that real 
dynamism has been exhibited in the 
matter of promotion of exports from 
our country. I want to know from the 
hon. the Commerce Minister what has 
happened to the Export Credit 
Guarantee Scheme that the Ministry 
had i# v ie w  for some time. Fears 
have been expressed, while welcoming 
this measure of the Export Credit 
Guarantee Scheme, that the draft 
framed by the Commerce Ministry 
has not been so helirful to the Indian 
exporter as it ig to the foreign im
porter. I would ask the Commerce 
Ministry to devote its attention to the 
many aspects of the scheme, and it 
would be worthwhile to copy the Ex
port Credit Guarantee Scheme that 
has been adopted by the United King
dom in this respect. That, I think, 
will disoel many of the doubts that 
have been entertained on the score 
of this Export Credit Guarantee 
Scheme.

Small-scale and village industries 
have received special attention. 
Diversification of the pattern of in
dustry has been given due emphasis

in the year with which we are d e l 
ing. A  little over Rs. 8 crores have 
been given by way of loans and grants 
for the development of smsiU-scale 
and village industries. I do not want 
to detail the various schemes that 
have been taken up by the Grovem- 
ment in the matter of the develop
ment of small-scale and village in
dustries. Many Members have refer
red to it, and the D ^ uty  Minister of 
Commerce also has referred to I t  
When going into the catalogue 
of the creditable record of the 
Handloom Board, some reservations 
have been made for which the ex
planations given in the report have 
not been satisfactory. It has been 
stated that so far there have not been 
any accurate statistics in the matter 
Of handloom. I do not understand 
what exactly is the difficulty to have 
accurate statistics concerning tiand- 
loom. There is also the admission 
that the handloom goods that we ex
port are not of the standard quality. 
I do not understand why the scheme 
of carrying out of research in design
ing of fabrics, loom parts and other 
implements has not been pushed 
through by the Ministry. I also want 
to know why standardisation has not 
been made compulsory in the matter 
of the handloom products that we are 
exporting. The hon. Minister himself, 
while addresshig a meeting of the 
Handloom Board, has laid due 
emphasis on the possibilities of pro
viding financial assistance from the 
Cess Fund that we coUect, to weavers* 
co-operative societies if they propose 
to have housing colonies. I do not 
think that scheme has been taken up 
as yet by the Handloom Board. It is 
an urgent problem. Next to food and 
clothing, housing is the most imme
diate problem that we have to tackle. 
In this connection I would also re
mind the hon. the Commerce Minis
ter that the Commerce Ministry in 
charge of the industrial sector of our 
country should also devote itself to 
the industrial housing scheme that 
has been promulgated by the Works, 
Housing and Supply Ministry. 1 grant 
that this is not within the direct res



ponsibility of the Commerce and In
dustry Ministry. But all the same, 
as the Ministry has succeeded in hav
ing gradual Indianisation of the ser
vices with regard to private Arms and 
other concerns by a great deal of 
persuasion, that course may be adopt
ed in the matter of the industrial 
housing scheme which has been taken 
up by the Central Government in the 
Works, Housing and Suw>ly Ministry.
Only some pressure on the emjdoyers 
wiU enable the Government to push 
through the scheme. Although it has 
been stated that 25 per cent, of the 
amount that would be necessary for 
the industrial housing scheme wiU be 
given by the Central Government by 
way of grants, even then, that scheme 
has not been taken advantage of by 
the employers in the various sectors 
of our industry.
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development of small-scale and village 
industries.

I wish to mention one more point. 
When we consider the reports that 
have been placed before us about the 
working of the various Boards, the 
working of the Handloom Board is 
realy very creditable. But I can
not say so with regard to the working 
of the Village Industries Board. The 
All India Khadi and Village Indus
tries Board has done good work 
with substantial government help 
as far as the development 
of the khadi industry is concerned. 
But as far as the other village in
dustries are concerned, I must say 
that the activities of the Board con
cerning them have not been satls' 
factory at all. There has been the 
constitution of s  Khadi and Village 
Industries Economics Committee. 
That Committee consists of very emi
nent persons in the industrial field. 
But X do not think any substantial 
work has been done by the Khadi and 
Village Industries Economic Com
mittee in the matter of the devdop* 
meat of village industries at aU. It 
need not be stated that having regard 
to our unemployment problem of our 
diversification of the pattern of our 
Industries is absolutely necessary and 
due emphasis has to be given to the

Then I would like to refer to one 
fact contained in this report, and 
that is that these various 
Boards that the Commerce and In
dustry Ministry has constituted have 
programmes for wide publicity in the 
matter of external marketing as w dl 
as in the matter of the development of 
our internal markets. But I would 
from my i>ersonal experience wish to 
point out that some of 
these emporia which we have opened 
within this country are not working 
on satisfactory lines. I would refer 
to one emporium which has been 
mentioned in this report, namely the 
Gram Udyog Bhavan which has been 
op^ed in Bombay and which is 
intended to serve as an attraction for 
tourists. I must submit that the 
talent, salesmanship and energy that 
are necessary for efficiently running 
these emporia on p m ^  businesslike 
and commercial lines are lacking in 
the personnel who are employed in 
these various emporia. We must in
ject a little more spirit and energy, 
and they are not to do mere mechani
cal work. They should take real 
interest in their work and promote our 
various industries. I have done.

ŝrrfinrr) :

^  ^  m T R t  i  I

'fm  fRTft 3ft q r f ^

^  ^ 3̂̂  % <11̂  ^

^  ^ ^  t ,
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[«ft a F 5 R t^ ]

«Tfr ^  ^ ^mrm" ^ f̂ r t̂ %

^  ^  ^  M % 5RT̂

^  w  *̂TR ŝTHT ^srri  ̂ ^  

'T^ 'STRfT ^ I ^  ^

f^RI% W[^ f̂ [%3r ^

t> ^  ^ s^ fh r ^

fRTd- f  «ftr ^  w m

^  \rH ^^  ^  r̂fê TT w t  ^  ^  

< ^ » ii  - m f^ ^  I

?rr5Rj^ ^  «IH i^

1 1  «TFr% f  ^  ^  ^

^  ^R r̂raY ^  ^

^fk^nff ^fk ^iTKf ^  ^vmrr t̂rtt 11
^  vft^ % 'STRTT ̂  f v  ̂  ^

wfr#^nT5TTftr 

^  ^  f  ^  ^  ?T ^

^R?fT T̂RTTI ^ftx ’̂ WfT f̂ RTT̂ nrr

^ tf  ferr I w  +Kwi ^ «̂iK< ^

^  '»lia i ^  I ^  ^

T̂RT ^  T̂RTT ^

r̂̂ r% *î .*i % «»K ^  îTR" îT^%

#^nr ^  f  I ^  ^  t  n^ ^jtfo 

^  ^  ^  ^  t»

f% ?rn T W % f^  i i [ ^ ^

*r̂  ^ * iK i^

1^  % W R T  # ^  v̂|̂ TT =inf^ f  

f W f t  I ^  % 'TO m  ^  |, 

^  ^ f  t 4  STPT̂ TT g

^^TT ^

^  ^  ^  ^ rw T  ®qrpT ^ ? f k ^ ^

^  ^  I ^  ^K^Wfe ?fk
2To tfto ^  wsm  î<r«T  ̂ ^ ^  %

^ $ 5̂ P̂t1% ^  ^
^  ^ ^  I

t  I i ^ r f O T  ^  5 T T ^  f i F

wts* ni^*w ^  I

Shri Tulsidas (Mehsana West): I
thank you for giving me an oppor
tunity to say a few words. I have been 
listening to the debate on these De
mands for Grants for the Commerce 
and Industry Ministry, with attention.

As you know, this Ministry is in 
charge of more or less the entire pri
vate sector and it is a tremendous 
responsibility to see that the progress 
in the private sector is maintained. 
When we see the index of industrial 
production, it is a commendable figure 
that the Ministry has achieved, parti
cularly when we see that in Decem- 
t>eri 1954i the industrial production 
was 162:3, whereas it was 144:7 in 
December, 1953.

This morning, I heard an hon. Mem
ber say that the Ministry has been 
doing excellent work during the last 
year, but since December, it is not 
found that the Ministry is as active 
as before. There is something in 
what the hon. Member said. I do not 
know what the reasons are.

Shri K. K. Basa: The Minister was 
not there.

Shri Tttlsidas: After all, the Com
merce and Industry Ministry has to 
function in co-ordination with other 
Ministries. It cannot function as a 
separate body. It must function to
gether, Government as a whole. When 
the entire policy of the Government 
is on a particular basis, the Ministry 
has to function on those lines.

Acharya Kripalani: They do not
know the basis.
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Shii Tulsidas; I do not know. I 
personally believe that the basis ha* 
been there. The reason why I am 
saying so is this. During the last 
year, there had been a certain atmos
phere created. There was confidence 
growing in the country. There were 
certain people who were thinking in 
terms of increasing producticwi, put
ting of new industries and expanding 
production. There was also an at
mosphere of foreigners trying to 
interest themselves in this country. 
Somehow or other, it may be due to 
the following of the pattern of society 
of our hon. friend Acharya Kripalani 
or anybody else, but the unfortunate 
thing is since December, the whole 
atmosphere has changed. The atmos
phere has so badly changed that 
everybody is feeling frustrated,— not 
only the Ministry, but everybody,—  
as to what is to be done in these cir
cumstances, as to what is going to 
be the policy in the future. I am sure 
no Ministry can function in this at
mosphere. That is what I want to 
say.

I want to make one or two con
structive suggestions. When I was 
speaking at the time of the Budget, I 
told the Finance Minister that since 
the agricultural prices have gone 
down, our industrial prices must also 
come down. X would like the hon. 
Minister to go into this and parti
cularly find out why these industrial 
prices are not coming down. As he 
knows very well, of the total price 
of industrial articles, 50 per cent, 
consists of the price of agricultural 
commodities, raw materials, 25 or 30 
per cent, consists of labour costs and 
the other 30 per cent, is made up of 
taxation, margin of profit, etc. If we 
have to bring down the cost of pro
duction, if we have to bring down tibe 
prices of industrial manufactured 
goods, the only way is to see what 
are the other factors which are in
cluded in the price which have to be 
adjust^ed. Whenever any suggestion 
comes up for rationalisation, some 
hon. Members here shout and say,

■ no, no, we cannot have rationalisa

tion. If there i3 any question of any 
adjustment with regard to labour 
charges, there again we shout. We 
aiso want the prices to come down. 
How is it possible? X do not under
stand it,

Acharya Kripalai^: You have not 
mentioned about the income-tax.

Siiri Tulsidas: I am not talking as
a politician. I would like you really 
to understand these aspects of the 
cost position.

Shri B. S. Murthy (Eluru): He is 
talking as a sun-dried capitalist.

Shri Tulsidas; Whether it is 
capitalist or not, you understand 
something of what it is, and then you 
can say something about it.

I was saying that just as the agri
cultural prices have gone down we 
want to bring down the prices of 
manufactured goods also. Everyone 
here has a good word to say about 
the agriculturists, and I do feel that 
he must get the industrial products 
at lower prices. But how are you 
going to achieve it? If the cost 
structure is going up all the time how 
are you going to find out any time 
when the agriculturist will realise his 
income at a lower price, and possibly 
also get the goods at a lower price?

Slirl S. S. More (Sholapur): Could 
we not cut down profits?

8bn Tnlsidas; x think s a  I have 
already stated that out ol the 100 per 
cent., 50 per cent, is raw materials, 
30 per cent, is labour, and 20 per cent, 
consists of manufacturii3g cost* a pro
fit margin and the impost of taxation. 
If you understand that, then you will 
be able to know where it should be 
cut down.

Dr. Krislmaswiimi: You must cut
down taxes.

Shu Tulsidas: The next point
which I would like to make is with 
regard to the export market. I am 
sure the hon. Minister must be fully
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[Shri Tulsidas] 
aware as to how important it is to 
keep up our export market in order 
to keep up our industrial production, 
and in order to see that our economy 
is properly kept. I find that unless our 
€ost of production is cut down, and 
unless our goods are sold at a com
petitive price, it will not be possible 
lor Us to maintain the present balance 
of payments position. The articles 
that we export to our export markets 
in the largest quantities are tea, jute 
goods and cotton textiles. In cotton 
textiles, as the faon. Minister knows 
fully well, the advantage so far has 
been on account of the low price of 
cotton. That advantage is not going 
to remain for a long time, and I do 
not know whether our textiles wiU 
hold a competitive position in the 
world market in the future. I would 
like the hon. Minister to consider 
what s t ^  should be taken to see 
that our commodities retain their com
petitive position in the export market 

1 have a number of other points to 
make, but as my time is up, I shall 
conclude.

8
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Pr^«i+ ĵRT <T t  f% i^nr ^  

9rnr«T T5f^*pr^^ ’WmhI <N^ni't» ^  

?TFTTf5Rr qj ^ ŜftRr̂  ^  
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Mr, Caialman: Sbn  S. V. Rama- 
swamy. He should conclude by 4*45. 
There are only lour minutes left.

Sliri S. V. Ramaswamy; Can I con
tinue tomorrow?

Mr. Chairman: No, no. We have 
to fini^  the debate today and the 
Minitler will reply tomorrow.

Shri a  V. Samaswamy: In four
minutes, it is difficult for me to speak.

£»iri K. K. Basn: Then he will for
feit his right to speak.

Shri S. V. Ramaswamy: Can I have
three m nutes to-morrow?

Bfr. Chairman; I do mH fhink m.

S M  S. V. Ramaswamy: I am ^ d  
the l^ p u ty  Minister has spoken. He 
seems to be in a doubt about his own 
Report He was not as confident as

one would expect him to be, becauM 
he was saying ‘if the Report is accept
ed, such and such consequences would 
follow’, I put it to him—what is the 
meaning of saying, ‘if the House ac
cepts it or not accepts it?* I put it 
to the Ministry, let the whole report 
be placed before the House, because 
there is no report submitted to the 
Government which has met with such 
universal opposition as the Kanungo 
Committee Report, « Report which, 
instead of sustaining and maintaining 
an industry, seeks the annihilation of 
that industry.

The Committee was appointed, as 
you know, when there was a grave 
crisis In the industry. Thousands and 
thousands of weavers were turned out 
of work. People from the south could 
be found as beggars in places as re
mote as Rishikesh. They were spread 
all over the country. There was an 
uproar and c r y  all over. It was imder 
these circumstances that this Com* 
mittee was appointed. Hie terms of 
reference of the Committee said that 
the inquiry was to be into the three 
sections of the industry. It was under 
those peculiar circumstances— difficult 
circumstances— t̂hat this Committee 
was appointed, and it stands to reason 
that what was expected was a Report 
which would help the handloom in
dustry to survive and to live. But the 
R^ort aims at wiping it out over a 
oeriod of 15 years.

The Minister of Commerce and In
dustry in writing his foreword to a 
booklet on the all-India handloom 
week said like this: '

“The Kanungo Committee Re
port, which has been criticised in 
some quarters, largely because of 
a lack of realistic appreciation of 
its recommendations, has suggested 
the stabilisation of the handloom 
industry by recommending that 
the bulk of the increased loom- 
age in the country resulting from 
the increase in the consumption 
of Joth should be reserved to the
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handloom-cunt-power loom weaver. 
This is the most important recwn- 
tnendation ot the Kanungo Com
mittee and this will ensure that 
the handloom weaver will not in 
future lace the acute competitioTi 
that he has had from the mill in
dustry in the past.”

This is very misleading. It is not as 
If the hon. Minister does not know 
what the Kanungo Report contains. 
Rumour has it that he is the real 
author of the Report-

Shri T. T. Krisbnamadiari: I must 
take strong exception to an insinua
tion of that character.

Shri S. V. Bamaswamy: Let me
read from paragraph 79 of the Com
mittee’s Report

Mr. Chairman: I do not think there
is time to read. He has to finish in 
two minutes.

Shri S. V. Ramaswamy: 1 am just 
developing an argument,

Shri T. T. Krishnamaohari: It is an
vmdeveloped argument.

Shri S. V. Ramaswamy: Five
minutes will do.

Afr. ChairmMi: No. It must be
finished today. The Speaker has al
ready announced that.

Shri K. K. Baso: Let the speech be 
guillotined.

SUri S. V. Bamaswamy: V«ry weU. 
In paragraph 91, they say:

"The ultimate idea is that at 
the end of 15 to 20 years, barring, 
say, 50,000 looms of the throw- 
shuttle or fly-shuttle type manu
facturing special fabrics with an 
intricate body design, the entire 
handloom sector will have been 
converted into the improved 
(semi-automatic) handloom or the 
dacentralised power-loom Inaus- 
try.*‘

This is in marked contrast to what 
the Minister himself has said, that it 
is meant to stabilise the industry. On 
the other hand, the Report is intend
ed to annihilate it in 15 or 20 years. 
I find that in pursuance of this Re
port, in the Explanatory Memorandum 
on the General Budget, at page 154, 
the following occurs:—

“The provision*— the provision 
of Rs. 5,00,000— “is intended to
defray expenses in connection witli 
the conversion of handlooms into 
power-iooxns with a view .
establishing economic efficiency of 
the handloom industry in pursu
ance of the recommendations of 
the Textile Enquiry Committee.”

I do not know whether the Govern
ment have already committed them
selves to accepting this Committee’s 
Report. I do hope that this does not 
mean that the Government have com
mitted themselves. I am given some 
assurance that the Government have 
not come to a decision oh this matter, 
that it will be duly considered and 
then the matter wiU be placed before 
the House. But if that is so, I do 
not know why this provision has been 
made because it is specifically stated 
that it is in pursuance of the recom
mendations of the Textile Enquiry 
Committee that, the provision is made 
for the conversion of handloom into 
power-loom. If I had the time, I 
would very severely criticise this 
Report and I would ask the House to 
reject the Kanungo Committee Re
port. I would have persuaded the 
House to tell the Government not to 
accept it but to throw it out As I 
have not the time, I will take my seat. 
If the hon. Minister will be pleased to 
agree to a two-hour discussion on It. 
we shall be glad.

Mr. Chairman; The hon. Minister 
will reply tomorrow.

The Lok Sabha then adjourned tM 
Eleven of the Clock on Friday, the 
ir̂ th April, 1969.




